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SHRI OM MEHTA: Sir, there are a
large number of speakers on the
Bangla D sh 1ssue and the Prime
Minister may also be intervening at
5-00 p.v. today, So we can adjourn,

MR. DEPUTY CHAIRMAN: Al
right. The House stands adjourned till

2.00p.Mm.

The House then adjourned
for lunch at twenty-one
minutes past one of the clock.

The House reassembled after lunch
at two of the Clock, MR. DEPUTY
CHAIRMAN in the Chair,

SHORT PURATICN DISCUSSION ON

THE SI'TUATION ARISING OUT OF

THE INFLUX OF MILLIONS OF

REFUGEES FROMI BANGLA DESH
INTO INDIA

MR. DEPUTY CHAIRMAN: Mr.
Pranab Kumar Mukherjee.

SHRI PRANAB KUMAR MUKHER-~
JEE (West Bengal): Sir, I raise the
discussion on the situation arising out
of the influx of millions of refugees
from Bangla Desh into India.

Mr. Deputy Chairman, Sir, the sub-
ject on which the discussion is taking
place is a familiar one. If I remember
correctly, almost in each session of
Parliament there is a discussion in
some form or other about the refugee
influx. And this refugee influx is from
East Bengal to West Bengal and certain
other border States.

Sir, the refugee influx, if I remem-
ber correctly, Mr. Deputy Chzirman,
Sir, in regard to Indian politics started
as early as in 1946 when after the riot
of Noakhali and Tippera a large num-
ber of Hindu migrants came to West
Bengal, and since then the flow of re-
fugees is continuing, although the
tempo has subsided from time to time.

According to the Government of
India, there are certain classifications
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of these refugees: new migrants and
old migrants. Tl ose refugees who are
coming after the develocpments in
Bangla Desh on the 25th March have
not yet been classified by the Govern-
ment of India. It has been stated that
50,000 to 60,000 people are pouring into
West Bengal and up to this dale, as
has been reported by the Secretary,
Rehabilitation Ministry, nearly 5.5 mil-
lion refugees have entered into differ-
ent parts of the country. In West
Bengal alone, 43,90.101 refugees enter-
ed until 12th June, 1971 in Assam, 1.8
lakh, in Meghalaya 253 lakh snd in
Tripura 7.30 lakh millicn. Mr Deputv
Chairman, I do not know what the
Government of India is contemplaling
about this large influx of refugees who
are coming daily, what steps the Gov-
ernment of India will take for their
rehabilitation, what measures the
Government of India are going to
adopt for these people who are coming
in alarming proportions.

If we go through the Budget alloca=
tion of the Government of India, we
find that Rs. 60 crores have been allo=-
cated for the relief work of the refu-
gees coming from Bangla Desh, and
our Finonce Minister has expressed his
desire, his wish, that all these refugees,
that all these migrants, may be return-
ing back to their homes and hearths
after a political settlement in Bsngla
Desh. T would have been happy if the
desire, if the wish of the hon. Finance
Minister would have come to 3 reality.
But, Sir, this will, this desire, this
hope expressed now by the hon.
Finance Minister in his speech reminds
me of the same will, the same desire,
the same hope, expressed by the then
political leaders of our country in the
early days of ‘partition’, Mr. Deputy
Chairman, when the refugees were
coming immediately after partition.
When g large number of people were
coming jmmediately after partition.
then Chief Minister of West Bengal,
Dr. P. C. Ghosh, he was advised by tha
Central Government to arrange only
relief measures and not to take other
measures for rehabilitating the refu-
gees. It was said that these people
would go back if things settled down
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in the eastern part of Pakistan, now
Bangla Desh And we know, Mr
Deputy Chairman, that their desire
and their will have not come to a rea-
Iity, and each year, a large number of
migrants, not 1n hundreds not in thou-
sz 1ds, but mn lakhs have crossed the
rde and come to Indix  And :1f we
hase out the influx of the refugees,
we shall find that up 1o 31st Decem-
ber 1963 thev were 32 05 498 and they
were regarded as old 1a1grants by the
Government of India, and they came
from East Bengal to India Fiom 1st
Janvary, 1964 up to 31st December,
1969, approximately 8,55,000 migrants
came to India Again, from 1st Janu-
ary 1970 to 23rd October, 1970 2,16,748
migrants crossed the border and came
to India Taking these figures toge-
ther, t comes to 4277246 All these
are old migrants who came over to
India before the recent happenings n
Bangly Desh The present position is
that apart from these 42 lakhs odd >ld
migrants, 55 milhon refugees have
alrendy crossed the border and thev
ar 1n India, and the Government of
In aa has to rehabilitate them, has to
settle them At the very outsel I
would like to know from the Minister
wiet 15 1n the mind of the Govern-
ment of India Are they seriouly
thinking that all these migrants will
g9 back? The other dav Mr Deputv
‘harrman while I was discussing the
Budget I expressed my apprehension
that at least T did not believe that the
»a1ority of the refugees would go back
antil and unless there was a political
settlement The Government nf India
talks of a political settlement If there
15 a political settlement 1f there 15 a
democratic Goivernment 1f there 15 a
“roveinment chosen by the peovle of
*angla Desh I believe the majoiity of
11em mav go back to their homes and
hea.ths 1n Bangla Desh and we may
he relieved of this heavy buiden of
looking after them But unti]l and un-
less the Government of India 1, 1n a
position to cause to be established in
Ban »]a Desh a Government of the peo-
ple ~hosen by the people, thece mig-
rants will never go back And the
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Government of India will have to take
tne responsibility Rs 60 ciores have
been allocated in the Budget for the
relief and other rehabilitation mza-
sires It 1s pomted out by a person
no other than the Rehabilitation Scere-
tary himself that Rs 31 croies will be
spent m every month foi the retugees

who have already come He has not
taken 1nto account, and it i1s  not
possible to take 1into account, the
person, who will come 1p future
and who are pouring 1n e.eriyaay
Ministers are touring abroad,
they are contacling foreign

digmitaries and with the help of them
they are tiving to arrive at a political
solution so that something may take
place, some political solution may take
plare in Bangla Desh and these ietu-
gees may go back But, Mr Deputy
Chairman, 1f we see the pe:rformance
of these missicnaries Wwho have
gone there, I think the picture 1s not
quite bright—rather 1t 15 too loomy
Mr Swaran Singh had a talk recently
with the statesman and political lea-
ders of German Federal Republic and
when 1t was asked of him whether
German Federal Republic have agreed
to stop financial assistance to Pakistan,
to military junta ruling Pakistan 1n
order to force them or compel tnem
to come tg a political settlemenl *he
answer 1s negative Same 1s the case
with those other countries which are
again contacted by our Indian Minis-
ters and other leaders Now 1t 13
very clear Mr Deputy Chairman, that
other States are pot Interested as
much and geographically also 1t 15 not
possible for them to be inteiested as
much as India 1s about the political
situation

SHRI KALYAN ROY (West Bengal)
Aie the other States not part of India?

SHRI PRANAE KUMAR MUKHER-
JEE 1 am not talking of those States
which have been enumerated in the
Indian Constitution I am ta 2 of
other States Mr Deputy Chai.man,
other States other countries, 1 think,
are not as much interested as we are.
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Therefore. the Government of India
will have to tak: a decision and they
cannot wait for long,

The question is whether these refu-
gees can be sent back or thesc refu-
gees can be settled here. The guestion
is how to stop the influx which is tak-
ing place dailv. The question is
what is to be done with those
who have already come and uniortu-
nately, Mr. Deputy Chairman, the
Government of India is not quite clear
in its mind. Sometimes, they are talk-
ing that all these refugees are to be
settled near the border area so ihat
as soon as there is a political solu-

tion, these people can easily go 10
their homes. Sometimes, they are
talking of coanstructing temporary

camps in d:fferent parts of the vountry
and they are asking other Stales 10
take these refugees and, as you know,
as reports have been published in dif-
ferent newspapers, most of the Slales
have refused to take any refugees from
Bangla Desh. The Government of
Tamil Nadu, the Government of Orissa
—they have virtually refused to sc-
commodate any refugees who are com-
ing from Bangla Desh. Then, the
Government of India had the idea of
constructing 50 transit camps. Up 10
now they are in a position to construct
only four transit camps—three at Mana
and one at Bilaspur. If the things go
on like this, if the Government of
India tackles this problem this way, 1
do not know how long it will take to
solve the refugee problem, to disperse
them from the border areas, to dis-
perse them from the bordering States.
It is known to you and it is known to
this House, Mr. Deputy Chairman, that
the administration of the Thorder
States is practically on the verge of
collapse. In West Bengal there are 43
jakh refugees. In Tripura there are
73 lakh refugees which is almost half
of the population of the entire State.
A small border town, Haldibari in
Cooch Behar District, where the popu-
lation is 5.000 only, now has 15,000 re-
fugees from Bangla Desh. One can
easily understand what amount of
social burden is exerted upon these
smzall places, upon these States by the
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influx of so many persons coming from
Bangla Desh. Most of the Indian
States, _though they constitule the
Indian Federation, though the writ of
the Government of India runs in every
corner of the country, they are flatly
refusing to accommodate the refugees
who are coming from Bangla Desh.
Now the questiion is posed in such a
way as 1if it 15 a matter of Bengallor
the borcder States alone and the rest
of India has nothing to do or is not
concerned in any way. They feel, let
West Bengal sufter, let cholera or other
epidemics spread over the entire State
and the Government of India will pass
some resolution, we Members of Par-
liament will solemnly stand behind
them in words and we shall not come
forward with any concretz proposal.
May I ask the Government of India,
do they really believe that with the
help of these so-called friends in the
international community they will be
abla to come to a settlement uniess and
until the Government of India takes a
bold stand? May I know {from them,
do they belicve in solving this problem
or are they attempting to shelve this
probiem? We know what happened to
the old migrants. the 42 lakhs of peo-
ple who came till the end of 1970, The
majority of them are not yet settled,
50 per cent of them are still in tran-
sit camps. Two decades have gone,
50 per cent of the migrants are not yet
settled. How can we expect the Gov-
ernment of India to seriously solve this
problem? Therefcre the only way is
for the Government of India to arrive
at a political solution of which they
are talking as strongly as they can,
The other day while we were having
a discussion on the General Budgct,
some Members pointed out that this is
a demestic jurisdiction of Pakistan and
therefore, the Government of India has
nothing to do with it. 1 want to know
from the Minister categorically, is it a
domestic jurisdiction? If the militarv
junta of Pakistan adopt this policy and
deliberately squeeze out millions of
people to cause the collapse of our
economy and to paralyse our adminis-
tration, is it a domestic jurisdiction? Ts
it not high time for intervention or for
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lecognising the democrat.c sovei<ign
Government ruling there, behina
wnich 98 per cent of tne people owe
alieglance? Is 1t not high tum. to 1e-
cognise that Government and estabush
1t firmly and come to a political soiu-
tion for ever? S.iace the cieation of
Pakistan, since the very day of parti-
tion, {1t problem has become the
chion ¢ pioblem to the Government of
India 1n general and the Goveininent
of West Bengal n particular I must
say that the Government of India has
tried to evode 1ts re.po sibilities If
we Zo through ine rehac. itat.on policy
of the Goveinment of india during
these long 20 years, we will see that
they try to show lip sympathy and
they take some relief mcasures and try
to give some financial assistance but in
the long run they had no concrete pro-
posal to rehabilitate these pcople 1In
view of that, I do not think the Gov-
ernment of India 1s in a position to
rehabilitate these 55 million pcople
Taking 1t for granted that they can do
1t, what would they do with the migr-
ants coming next and if the Govern-
ment of India accommodate zach and
every person coming from acioss ihe
border, then 1t will be an easy Juestion
for the Pakistani military junta ic
squeeze out more and more people
This time we have seen that not cnly
Hindu migrants but Muslim migrants
also have come and 1f we do not take
a political solution, 1f we do aot smce-
rely try to establish a popular Govern-
ment there, we shall only help the
mihitary Government 1ndirectly If
we think it 1s a domestic jurisdiction
as 1t has been pomnted out on many
other occasions by s>me Members of
this House, then we shall have no
ctherway but I do not share the views
expressed by them It 1s nota domes-
ti= jurisdiction It 1s out and out am

sevnational matter and there are
many examples of rhtervention

SHRT MAHAVIR TYAGI (Uttar
Pradesh) What 1s your alternative
proposal?

SHRI PRANAB KUMAR MUKHER-
JEE I am talking of political solation
which means categorically recognicing

the sovereign democratic Govanment
of Bangla Desh Polilical  solutjon
means giving material help to the
democratic sovereign Government of
Bangla Desh Polttical solution means
giving military assistance, giving {hem
arms and ammunition and training
them so that they can establish ther
own Government there Otherwise
you cannot save youiself, you -~ nnot
save the eastern part of the country
If you talk in that way, that vou will
be intervening mn the domestic juris-
diction of Pakistan, Mr Deputy Chair-
man, I can tell you, that there are a ict
of 1nstances in international history
when 1ntervention on these grounds
took place We should not ferget that
as early as 1878 when the masscere
was going on 1in Greece, when the tuth-
l~ss Ottoman Empunc was acting
agamnst all norms of humarty, all the
European powers took aims and stood
against them for liberation and peace
We should not forget how these Balkan
SBtates were delivered We should not
forget when Panama <ecceded from
Columbia the United States inrmediate-
ly recognised i1t They did not tieat it
as an internal matter of Columhia,
within the domestic jurisdiction of
Columbia Intervention on these
grounds have taken place and there
are ample international instances on
the basis of which the Government of
India can formulate its policy The
whole difficulty with the Governm-nt
of India 1s that they are prisoners of
indecision  They themselves do not
Frnow whether 1t 1s domestic 1urisdie-
tion of Pakistan or ot They them-
selves do not know whether Gov-
ernment of India should 1nter-
vene 1n the matter or not They
themselves do not know whether they
ought to solve this problem politically
or they ought to give only some 1relief
doles to these migrants When the
present emotional stage will be over
all these people will be left to the
winds as the majority of the other
migrants, more than 22 lakhs of people,
who came from East Bengal and other
parts after partition have been left to
the winds Most of them are slill pas-
sing their days in  different (amps
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without any social life. Here also the
Government of India thinks that if this
«motional stage 15 gver, if some time
lapses, it can forget about these people
nng shirk its responsibilities. In this
cornection I can tell you, Sir, if that
happens, the entire eastern vart of the
country will be lost. If they think, let
West Bengal die, let Tripura die, let
Assam die, let Meghalaya die byt the
rest of India can be safe, then 1 can
tell you that if the eastern part of
India is lost then the rest of 1India can-
Nnot be saved. Sir, there are fissipar-
ous tendencies and we are almost on
the crest of a volcano. If the Govern-
1aent of India does not take cautious
steps, if it does not take judicious
steps, if it does not take wunilateral
action and recognise the soverign de-
mocraiic republic of Bangla Desh, then
the whole of India w'll bs lost with
the loss of the easietn part of the
country.
Thank you.

MR. DEPUTY CHAIRMAN: We
have a very large number of Mem-
bers who would like to participate in
this discussion. I think we have to
conclude the debate at 5 o’cleck when
I will call upon the Minister to reply.
Therefore, I would request Members
to restrict their observstions....

SHRI N. G GORAY (Maharash-
tra): We can go party-wise.

MR. DEPUTY CHAIRMAN: Of
course, we shall go paity-wise but we
have to restrict the time also of indi-
vidual Members to 10 to 12 minutes
each.

SHRI BIPINPAL DAS (Assam):
Mr. Deputy Chairman, Sir, from 1947
to 1969 the number of refugees who
came over from Hast Pakistan to
India is reported to be 4.7 mil'ion.
In the last few months the number
of refugees who have come over to
India has already exceeded 5.5 mil-
lion, Therefore, the gigantic nature
of the problem need not be overem-
phasised, It is not only an econo-
mic problem. It is not only a ques-
tion of feeding the refugees and
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housing them. It is not only a qucs-
tion of their health and sanitation,
but the huge number which has come
over to our country has already creat-
ed social and political problems 2nd,
therefore, we have to think very seri-
ously as to what we should do at
this stage.

Now, Sir, as far as my information
goes, there are six categories of refu-
gees who have come over to India.
There are those who belong to the
Mukti Fouj of Bangla Desh. They
create no trouble to us. They reside
mostly on the border. They come
ard go and they will certainly go
back when the opportunity arises.
Then, there are those who have de-
serted the East Pakistan Rifies, the
East Bengal Regiment and also the
East Pakistan Police, who originally
sided with the West Pakistan Gov-
ernment. They deserted them and
they surrendered to the Mukti Fouj.
They are also on this side of the
border. It is necessary for us to keep
a very strict watch on such people.
Then, there are the Awami League
members and supporters of the
Awami League. They do not create
a problem for us. I am sure they
would like to go back as soon as
possible, but the question is of the
main bulk. The main bulk constitute
mostly Hindus and a small percen-
tage of Muslims, When we think of
this bulk we have to take into ac-
count the situation that prevails in
the border States. I am referring
mainly to Assam, Meghalaya and
Tripura. You know that recently
some unhappy incidents took place
in Shillong, Gauhati, Tezpur and

Badarpur. These incidents took place
because of the wsocial tensions and
linguistic tensions created by the

presence of the large number of re-
fugees. Another factor that must be
taken inlo account is that a substan-
tial section of a certain community
has not been very kind to the move-
ment in Bangla Desh. They have said
that it is Mujibur Rahiman who is res-
ponsible for creating this situation in
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Bangla De h It 1s h> who Jas 1n-
vited tlie aticciies  of the West
Pakistan Army and the sufferings of
ithe people of Bangla Desh These
people who live mostly along the
border in our State have theiefore
created 3 problem and we have to
examine the question of rehabilitat-
mg or accommodating the refugees,
feed ng them and housing them 1in
t ie background of the social and
political tensions that may take place
at any moment Therefore, 1t 1s
necessary that the 1i1efugees should
not be kept in those places as far
a possible 1 know that 1t 1s almost
an 11possible task to mcve all these
refugees to distant nlaces but as far
a~ possible they shculd be dispersed
to other States It 1s very unfortu-
nate that some of the States have
refusad to take the 1e;ugees We have
declated on the floor of this House
and on other platforms that this 1s a
national problem When 1t 15 a
national nroblem I do not understand
how <ome of the States can refuse
to take the refugees even for tem-
porary accommodation Therefore,
the first task 1s the dispersal of the
refugees, as many as possible, to
other States Remove them from
these border States

I'me second question 18 those who
cannot be diswersed should be kept
there But they shouald not be allow-
ed to go to the inteitor in order to
arold social lingwstic, cultural and
communal tensions They should be
kept within a distence of ten kilo-
metues The refugnee camps should
be within a distarce of ten kilometres
from the border Tie third point 1s,
a census should be taken of those
who have alieady gone into the in-
terior They may be registered so
that when the proper time comes fo
their return and repatriation—if that
time comes at all—they can be sent
back Without such a census 1t
would be very difficult to find them
at that time This census 18 possible
with the help of revenue officials,
the police and the Panchayats
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Then, 1t 15 necessary for the Gov-
einment of India to annource that
no catizenship right will be granted
to 1eiugees who have crossed over
this time even after their s1x mouths’
stay 1 India The existing law 18
that 1f a Hindu refugee from East
Poastan stays in this country for
mote than six months, he 1s granted
atizenship right 1f you go on grant-
ing catizenship right, then the flow
of 1efugees 1nto India will never
stop and the question of theiwr .eturn
to East Pakistan will vanish into
thin air Theiefore, 1t 1s necessary
for the Government to make an an-
nouncement If an immediate
amendment of the Act 1s not possible,
the Deputy Commuissioners concerned
may be advised not to 1ssue citizen-
ship certificates to these people

Finally, my suggestion 1s that
these stateless citizens, who are state-
less today 1n our country, those who
have gone 1nto the interior they
should be given some soit of pass-
port so that they can register thern-
selves 1n the police stations, so that
they can be 1dentified when the time
comes 1f and when the repattiation
question comes before us

Then the fifth caiegory 1s the spies
and agents and saboteurs They a.e
not many in number but they are
very active I want to point out that
sples and saboteurs and agents have
not only come over from Bangla Desh
but some of them also exist here in
our own countiy They are trymng to
create social confiicts to create com-
munal trouble Therefore, 1t 1s high
time that the Government of India
should take steps—I do not know if
they have alteadv taken steps—the
Government of India should take
immediate steps to identify them and
arrest them and punish them under
the law

The last category 1s those persons
who concern my State You know
that during the last twenty years of
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independence a large number of Mus-
Iim migrants came from East Pakistan
tu Assam 1illeg 1 migrants, nfiltra-
to.s we call them, without any pass-
port, witnout any visa The Govern-
ment of Assam depoited them back
to East Pakistan Abcut five lakhs
were deported But now, taking ad-
vantage of this situation, some of
them have again come back along
w.th the iefugees This 1s a source
of great danger tor us, and 1 hope
the Government of India and the
Government of Assam will take
enough caie of them

Our f{i1ends have suggested that
the only solulivn to the picblem 1»
recognition of Bangla Desh Recog-
nition of Bargla Desh in my opinion
1s absolutely meaningless unless 1t 1s
followed up by armed intervention,
and armed intervention means war
Let us be very clear about this
P-kictan has not taken these drastic
steps without nnticipating such trou-
ble with India In fact they want
such trouble So far up till now I
have been opposed ito any idea of
wer with Pakstan on two basic prin-
cipies two basic grounds The first
ground 1s I believe a people must
fight out their own liberation war
themselves Any hberation achieved
with the help of external armed inter-
vention may lead to dangerous conse
auences and I do not want my coun-
try to be mvolved in such dangerous
consequences This 18 my first point
My second reason why I have been
against war 1s that disintegration of
Pakistan mav take place under the
weight of exploitation and domina-
tion by the landlord—capitalists—
b ireaucratic regime or under the
weight of the atrocities committed
criminal atrocities committed by the
West Pakistan army But that 15 a
matter for them to decide Whether
Pakistan should remain one or break
up mnto two or three or four parts
let the people of Pakistan decide that
I do not want my country to be a
party either directly or indirectly in
this affair 'These are the two basic
reasons why 1 have been up to now
ovvosed to any idea of war or con-
frontation with Pakistan
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When ] am saying tnhis, 1 am doing
so also with an eye on the pcople of
West Pakistan In our enthusiasm,
1 our support for the cause of Bang a
Desn we cannot foiget the people of
Smnd, the people of Baluchistan, the
people of Pakhtoonistan, even the
peasants and workers of West Pakis-
tan We cannot forget them We
cannot write them off We cannot
mmagine that they are all on the side
of Yahya Khan I do not believe that
As a socialist, as g democrai, I have
full faith that these people 1n Wect
Pakistan will one day rise .n revolt
aiid the raising of the slogan of Iclam
mdarger’ will not be able to cover up
the exploitation and domination gomng
on in West Pakistan  (Interrupt on) 1
do not hnow whether 1t wi1'l be far
or near but I have this furdamental
faith Therefore, we cannot write
them off in our enthusiasm to sup-
port the cause of Bangla Desh
Therefore, our policy must be formu-
lated on that basis and I think up
to now the policy pursued by the
Goverrment 1s absolutely correct
This 15 my judgment This 1s my
opmion  (Interruption) Up to now
the volicv pursued by the Govern-
ment 18 absolutely correct and I think
the diplomatic efforts made and pro-
paganda done by the Government of
India have been in the right direc-
tion, and this I believe will pay somre
dividend

But the basic question remains to
which my friend referred and to
which they want an answer from me
I will give an answer Tre basic
question 15 will the refugees go back?
It 1s very difficult to believe that the
refugees will go back until proper
conditions are created in Pakistan
How are the conditions to be creat-
ed? We thought international ¢ -
nion will create the conditions V7'l
1t be created? That s the question
Therefore without lengthening my
speech I would say v hether inter-
national opmion will cieate conditions
for the refugees to go bark or rot,
we have to detetmine a certain path
And I would suggest only two things.
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First of «ll, I would suggest this—
Pakistan has very cleverly expoited
1ts own problem to our soil by send-
ing those people here. Why not take
advantage of this? Why not out of
55 lakhs of 1e.ugees picik up one lakh
young Muslim boys, tramm them in
arms, give them arms and send them
back to Pakistan to fight their own
war of hiberation? There is nothing
wiong 1n that I say, people must be
enabled to fight their own battle for
freedom.

SHRI PITAMBER DA3S (Uttar
Pradesh). Is 1t anything short of
war?

SHRI BIPINPAL DAS: Mr. Pitam-
ber Das did not understand me
clearly. I said, up till now I was op-
posed, up till now. . . (Interruptions)
I said that, check the record. DBut
today, since we have not been able
to solve this refugee problem and
-since the international opinion 1s not
coming to our help —1f it comes to
our help, 1t 1s all right, but 1f 1t does
not, we cannot go on looking for it
for long—we Thave to take some
action Therefore, I want my Gov-
ernment to take some action, and
one of the actions is what I have
- suggested.

The second action is that we have
‘to give them an ultimatum and fix a
deadline If within this deadline
peaceful conditions are not created
in Pakistan 1n order to make 1t pos-
sible for the refugees to go back, I
think there would be no other option
before us but {o send our army to
escort the refugees to Pakistan.
There is no other solution It 1s high
time that the refugees were sent
back. I would have taken a different
line certainly but for this big prob-
lem for the solution of which no
power is coming to our help and of
which we do not see any prospect
We are not going to be burdened with
this problem for ever. Who will be
looking after them for a long time®
The first solution 1s, train these young
boys, one lath of them, send them

*
|
1
|

back to fight their own war of libe-
1anon and secondly, fixing a deadline,
send an ultimatum. If nothing 1s
done within that time and if inter-
pational opinion 1s of no help within
that time, then 1t will be morally
justifiable on the part of our army
to escort these refugees back to therwr
homes and hearths,

(THE LEADER OF THE OPPGOSI-
TION). (SHRI M S GURUPADA-
SWAMY) Sir, 1t seems to me nat cne
thing has uncorsclously happencd out
of all this and that 1s the Rehabilita-
tion Minictry here has secured a new
lease of life and the Rehamlitation
Ministry seems to have become a
permanent Ministry of the Indian
Government The  Rehabilitation
Minwstry was started soon after
partition to look after the refugees.
Mr Mehr Chand Khanna who hap-
pened to be the Director then became
the Mimister My friend Mr. Mahavir
Tyag:t also had the privilege of run-
ning this Ministry, looking after the
refugees. Now, Mr Khadilkar 1s in
charge of this. One thing has hap-
pened now and that is that the Reha-
bilitation Miristry has been comple-
tely rehabilitated.

SHRI M S GURUPADASWAMY:
gal): Mr Mahavir Tyag: has been
rehabilitated also

SHRI M, S, GURUPADASWAMY:
Sir, 1 do not want to go intg the va-
rious aspects of this issue simply be-
cause much ground has been covered
in the past. I am  sure many of my
friends here will also make reference
to some of the wital issueg develop-
ing mn that part of the territory. 1
wouid like to confine myself to cer-
tain 1mportant questions. I am posing
these questions because I regarq the
whole issue is becoming terribly ex-
plostve Whether we like it or not, Sir,
India 15 involved in this issue Rut I
find the attitude of the Government
of Tndia is rather not in tune with the
realitiez of the situation They seem
to be treating the Bangla Dech as a
passing contingency They seem to be



tegarding the 1ssue of Bangla Desh as
Lot gur alea of interest So the first
wueston i3 whetter the Government
mould continye to treat the Bang a
Desh as a mere passmg cont'ngency or
as an area of no concern tor us

Sir, we have t¢ decide waoether we
have commitment iy Bangla Desh or
not Ir we have commitment 1.1 Ban-
gla Desh and tne 1ssues emanat.ng
tiom Bangla Desh, we have to stale
1t cearly, unequivocally and frankry
1f j0u teel that we have no commit-
ment to Bangla Desh, then we wan
folow any policy we like We can
abandop the 1s.ue We can abuhooa
cur interest and we can gbandon the
debate itself. But to me, Sir, the Gov-
ernment of India 1s increasingly Dbe-
coming ambivalent, they have not
defineg their attitude They have not
<larified thewr stang angd thEy have
not decided what to decide They have
shown 1ndecision There has been con-
tinuous drift They are behaving as
an ostrich as if only a small thing 1s
happening there and everything 1s
all right. But in this context they have
lost their moorings They have lost
their foothold out of nervousness and
anxiety, may be out of fear. They
have been sending emissaries to fore-
ign countries, Although we have a
Budget Sessiop here, the Government
of India has sent ymportant members
of the Government to the varous
Chancerieq of tha world T personally
nevey raised this issue on the floor of
this House notwithstanding the fact
that thev are to be here when the
Budget Session was going on But I
would ltke to ack that these emissa-
ries have been sent to foreign capitals
for what? Is it to explain the situa-
tion that exists in Rangla Desh, or is
it to et material help to the refugees
in Tndia or is 1t to seek supvort of
the foreign governments to our stand,
tn recngnise Bangla Nesh ag an inde-
nendent <overeign country? Whw are
thece peonle geing ahnut® What for,
fo what purpo<e®—T want to know
Have thev oot anv defined nurpose?

|
|
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How do you engage the foreign coun-
t1ey, 1 meaningful talks  witnous
claruying our stand? if tney have
clailhcation, let them take uy also
mto confidence When the Capitals of
the world know their stand, we must
also know Till to-day, Sir, in sp.te of
the series of debates and qucstions 1n
this House and 1n the other House, I
am at a loss to understand the mood,
the pos.tion, the attitude of the Gov-
ernment ,yn re.pect of this 1ssue Per-
haps the Government may ba think-
mg thal they should broaden the
area sg that m future the entire blame
may not be cast on us Taat may
be one of the reasons The attempt
may bsa tp involve the foreign govern-
ments 1n our thinking, in our dec'-
sion-taking But let me remind them
of the laws of international politics
We have been sufficiently mature, we
have drawn  lessons from Thistory,
from our own past, from our owh
experience No country in the world
has baled out any other country un-
less there has been self-interest n-
volved 8Sir, we took a similar posi-
tion of “non-concern” in respect of
Tibet, and we tried to educate the
whole world. We took up the issue in
the United Natiorg also. But with
what result” The conscience nf the
world was roused no doubt, on Tibet,
but in snite of it Tibet was raped, ra-
vaged plundered, suhdued And
fhere is no name of Tibet to-day in
the men of the world Ts that not our
exnerience? We ac« reighbours do not
have a naiokhonrly nalicy, a policy to-
wardg neajghhnurs ovided her enlight-
ened «pelfointerest Than whn else  in
tha world ean hels ne? Hag it not
hapnaned in the past jn the anrals of
hictory that when the wslf.intere-t of
nationg swas involved they intervered
or $onk mara intorest? T can auote the
examunle of  (zaghoslovakia  Whom
C~eohnelavakin was invaded Prite'n
pnme to ite resene There are similar

other instances Are there no instan-
ces af all before us to guide us in the
matter of Bangla Desh? Sir, when
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China attacked us 11 1962, what hap-
pened? We appealed to the world We
tried to rouse the ceonscience of hu-
manity Neither the Soviet Union nor
Amelica came to our rescae Except a
few sympathies expressed here and
there, we never received any substan-
tia} material he'p The net result w
we cuffered

SHRI KALYAN ROY Let u- stick
to facts

SHFIM S GURUPADASWAMY
I am sticking to facws

SHRI KALYAN RQY What about
the help givea to us by the Sowviet
Union by way of materials and equ p-
ment?

SHRIM S GURUPADASWAMY
My fuend forgets the fact that the
Soviet Union did not say that theie
wag aggression by China against
India Let us remember that When
we have to decide upon a policy we
have tg take into consideration main-
Iy whether there 1s ju tice . our
stand, whether 1t 1s right and prope:
to do 1t, whether 1t 1s in the mntercst
of certain values we cherlsh a d vhe-
ther 1t will subseive the enlightened
national interest of the coutrv These
are the things to be considered Con-
sidering these things 1 would like
to know whether the Government of
India even afte: 2-1/2 months have
reached anv decision at all What 1s
requ.red today 1s a decision not hesi-
tation not to spend time in hiberna-
tion We have got to decide about our
attitude our policy, towards Bangla
Desh When my friends pose a ques-
tion about the recognition, of Bangla
Desh thev are posing 1t not because
by our recognition Banglg Desh will
come 1nto existence they are demand-
i.ng 1t because Bangla Desh 1s already
in existence bodv and soul What 1s
expected of us 15 recognition of the
realty of the situation nothing more
than this The policy of the Gov-
ernment has led us into a sorry mess

[ RAJYA SAEBHA ]

D scdrs on 184
I have to say this Pakistan, withoat
wewaling way aganst ndia, has m-
po ed upJoh us  economic butde -~
which are .lmost equal to wai bu.-
deas How much money dud we spend
1n Indo-Pakistan conflict’? 1 am told
we spent nearly Rs 000 crores during
Indo-Pakistan conflict And how muw i
are we expected to spend on the Le-
fugees who aie increasing ¢ erydeVv,
who ate coming 1n thousands, 11
lakhs 1n mill.ons? According to mYy
own estimation we have to spend not
less than Rs 500 to Rs 600 croie tiwe
year itself We have to spend R 3
to Rs 4 per ndividual per day 0
teed a reiugee t0 mamntain him, o]
shelter him All  this will run  1nto
crores and croies of rupees The en-
tire revenue derived from the ne’
taxe, will] be wiped out Not ocn v
that Much more has got to be found
The entire economy will be shat! ered
w1'] be put 1n jeopardy Ard tns @ 1
be an unbearable burden As I sad
Pakistan, without declaiing war, has
imposed upon us burdens which are
almost equal to war burdens And yet
we do not react Tt 1s expected of &
nation like ours to react to this situa-
tion Are we reacting? Instead of re-
acting, we are sending ambassadors,
ministers emissaries to explain our-
selves What stand hare vou taken”
1 bees of you, you must defin~ youwr
stand and react properly to the grow-
mg situation here Do you think that
the Rangla Desh 1ssue can be contun-
ed? Our bureaucrats or the Mmis*er~
srem to be thinking that the Bangla
Desh 1ssue can be contained Can you
romtam this 1ssue? Look at the historv
The Korea 1ssue could rot be con-
tained The Vietnam 1ssue could not
be contaned Manv other issues could
nrt he contamed "9+ vou econtamm
this 1ssue? Do vonp want ta «o on
bearine this burden to etermitv?

SHRI DWITENDRALAL SEN
GUPTA (We<t Bengal) It can be
debited to Pakistan's account

SHRI M § GURUPADASWAMY
Therefore I have been pleading that
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we must accord recognition to Bangla
Desh We nuust do that That 15 the
least that we have to do

I remember ihe notorious plague
that wisited Europe during the 17th
cenury It was cal.ed the ‘black

death”, anJd 1t took a heavy toll of
human hves, thoucands and lakhs of
people died at that time Now the
same black death 1s visiting the re-
fugees here The refugees aie c 1ry-
g that black plague with them It
will spread, 1t 1s bound to sperad, This

_kind of plague, which 1s remniscent

~

of tne 17th centurv plague, is visiiing
this country, and 1n goite of that noth-
mg has been done No country in the
world has given us help I say that
we should refuse the token help to the
tune of Rs 20 top Rs 25 crores given
by foreign agencies Why do we ac-
cept this? Are we so poor that we
cannot provide Res 25 crores more?
If help comes, 1t should come substan-

tially Otherwise, you do not receive
belp at 211 We should make 1t clear
We are not beggars We have been

gomng on begging for this kind of lit-
tle Iittle doles that are coming to us

Lot of butchery i1s going on 1n Pak-
istan even now There 1s mass murder
Tna hononr of women 1s being defled
e erv day Chi'dren have been put to
dea*h There 1s 0 much of destruction
and the Pakistan armv has created
virtually hell for the millions of
Bangla De-h free'om fishters -nj
the conscience of the world 1s dead
and our conscience 1S more dead t~i1
cthars’

I say finally 1t 1t means that we
have to encage ourselves militanly
with Pakistan to get vid of our bur-
den to get rid of thig problem—it 1
rot our problem it is imwnosed uvon
us—then we have to engage them mr-
htarily Let me ~av thet We do not
want war with Pakistan Wa do rot
want ta engage them militart'y  Rut
vthout war, we ~re hearing the bur-
dens of war Thevefore, the Govern-

ment of India haos got to make un ifs

[ 15 JUNE 1971 ]

DISLUSS LU e

mind Agamn I come to this point
which I raised, namely, whether we
are treating this Bangla Desh as a
passing contingency or an area of no
concerp to us Let us answer t 1s
question finally Otherwise, these re-
fugees will be there for ever, Many,
problems will be created, political so-
cial and economic Please rermembher,
all along these 25 years--let this
House remember that—Pakistan has
been acting as a transmission station
and we are acting ag a receiving sta-
tion They control the transmittinrg end
and we are only at the recewing end.
That 1s why we are having 3’1 tre<e
refugees and all these pro*l-ms

Y qLEAT wA@ Aed (e
qFAT  SUEAE WA, WS e
29T WA T WIONAAT 9T A AT
3 fafieer 81 7T & 1 e o 3 et
for oonfast &Y AEeT F FT Asr
A § afew & VoA Y oF T
AT FT AT TF E ) H A qLAT FY
SaUSRU U SRR
AT R AT AT AT T A fe
1 & a7 a7 g7 WA ¥ I qfr A
Seraa e | e, Ty A e e
f&F 1962 ¥ &7 =7 FT JATHAT FAT AT
a9 ST @31 § g Sfasr A1 off fF 7=
% gH A g1 AT 7f wrigas £
uF OF g7 qfw ToF A8 F a9
T FH AT AET 70 APFT AT aER
TR 3 AT A A T AT
WT f\aﬁﬁ &"a‘r fear | 25 1?(]1; ¥
¥ A FTEw AW A Awow 78 A
&7 ¥ GfTEy 7 ger 3o F Sy A
RETT AT F g wrad fra e
AT WA F AT A AGAN,  ATATGT
17 LT F1 0 e wfer fwar o

AP og TEATT FET TL A7 FZT Te
3 pM TR "I ¥ OFL AV AT

QFGE G 9T FoFT & Z
arfream v af+fafa & scda fear ot
AT gAY AR F Afadr ¥
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SHRI KALYAN ROY: Sir, I think
he is sleeping. Sir, the Dy. Minister....

MR. DEPUTY CHAIRMAN: No, he
is concentrating.

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS (SHRI O. M. MEH-
TA): He is also meditating and listen-
ing at the same time.

W I, WA YEF ;W
Wfadi & g9 T T HW "HeEAr
ST @ WX g gaT F1 @ardm § F
a3 & afwT afydt 7% 3w A7 TIATAT
g TEI F 9T B |

S s Agar . 54 fag § wde
FLET AT PR ST a7 ware § g A
arga S F1 frgar =fem

St FTFET JAE TEA T A
waTE weT S HT A A0 TR
1 & 3T E | QA ZA L&A B AR
I AT WL R FT SATT  HOHiGT
AT ATGAT Z | WA T FT aLAAN
g& e NfRar Tg TTAT A IR F AHEH
FT A 99 FT AT ATHAT FHTE |
o g 9T F AEIR AL FIATEAT
w7 geata mia fFar ar 3q aag o=
A AT fF R FANT § A7 39 Ay
agraar % oo 15 afFs waw IsrE
T I KN ATSET A FATT TGN )
Fffa W gAs € 091 o g
3T & fram &% g a3 0 A9
9 ¥ gER & qWd 3afEaT e
agar g Wi J0gAT § 5 e
Y 1T g T AT § R IWA
€t ggr AE g1 % A, §F q@
gem =z g & s A
qiff=T & 3 @ & fom & s
ag ATAT I FY AIL F (4 TEN AT G 4
B R FI HIAEA fFAET ATLAT
g 39 A 7 ff qFG FAAIC TG}
qifreI@ ¥ FE AT gH g gwar fwar
M 1965 ¥ Hfmi & arg g =7
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gwar faam, fowr & owom g s
T ], WfET guR WA 3T 1 qA-
fair v & 1 =08 =9 wandy # gfer
waw ar fees @ gfee ¥, ara
#r gtz ¥, gardr amwq  qrfEEaE
# AT AfMF AR A ow ¥ fawe
AFA | qH W Ag g g OF Fwer
&M A TREATD FH F FRO §7 5
§ adld §@d qr § Ag qedr =
g f@ st ag 50 ar 60 wra oAt
AT ET =T AF T HIT IF gY ST AN 71T
ara g fa sfa fom %y sen oF o |
TF A AW &, Iw ey s feafw
S g5 § ;0 oag fHer 47 ¥ oW
qaFT feafq g 7 wiffeqm § &=|
¥ ¥ ax gwer ar W fear g
AT I8 F fggeam & 9§ g d
faai 1 7w W@ F @ owAg 3q
A (57 gQ, 3w weEE 92
gy wirarr dfsi & fse gg
AFAMT FT B FT AT ALOMAT TZT
I § @ gAR W % faw fqvas
¥ ¥ wffeam ¥ AMag G
¥ o A ¥ 3T TOAiAT 1 @y
qFAT &7 TFEFETT aEnaTfaT AT 9w
a7 § A T AT W /T 34 &1 9
FX T5OT ATAL FTAW § | WS FGT
ST 80,90 7@ feg aw o oy a7
quar & 5 agr 1 g S w g
g @, W s o f@g 9y dusar
g B gv faar gy 3o Sew O
qF A4 g1 §FAT &, 99 & g
fergeaTe @ shaay =ngan av | fo| 99
¥ 9q &1 A8 fegeam woadw @
%99 ¥ fegew 7 wivafawar &
HTEAAT A SR I F FEO qHG-
LA F AT F ST AT W F AW
qufEsT gT 9 9T § 9E IeawW N0 4
qErg Fr g A g fFam awm A
3T F13A AT FT AT qGT &N 14T,
Ffraaamw ¥ g7 71 Fowor ar fFn?
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& wRt of warRm Ao
ST 0 SIS0 9 T AT ) I gfe
&1 garaqr &1 & Prafe fawa & Sami
T WIE FE FEW WG IIMAT ar "
IR § Q4T F@s fearq qar g
fr g & oferm & at @ 3o ==
FG AT wHAT
“qhq, wa e § srer AT gEAr
o owg wfafer & frard dh
faea &0 wmear wX FAT | EdEar
9T g7 g Fr ¥@Ed 39 T@ad faw
« WA F A gar g1 Feas, 9,
g Q¥ 51 ag-3s gfmr & Aar
g7 &V
A o1 Qar o § f& Sagsw
arg wag qag § | faw = & foeaa
# duARad fpar mr S| @ gfvn
F FEI—TF AT A FN ATATS gSAT
a7 9132 | foa a9 F 18 ,9F eqarfEar
9T FIHAY FUT, a7 FMATAT fFRar w7
qT, FLEIR AT A1, Iq IFT gfAAT A
¢ qgrEar & | gfaar § sa R #F
AqIT TE [ AT A § q9 g AAR
A 9T FIE WHT AR AT aT G
g o FW 2 | WA Fifwar A
“gar wfenr & gz @ oSuw &=
Hq0 W0 Hlo HMAI, (FAFTAE o
TFo Plo JMAT HIT  WRA-T(HATAH
F 1965 %0 F4F H WY To TA> o HAT
KT AT T4 (F § 77 309 TG A
& 9 FoUToHIo AT 3, gfAATATE T
WA A7 98 999 qgy 7T fF giwar
i 7 8 1 g Tz & B fegeam
wiaqend( 7 gr afes fwena wlFqare
AT W@, TiEEE 1 qeAra @l ogl
fagd f5 fegeam & ox wisawmar
HIT FJT T FAT § A1G0 A0 TF
AA, AT (G3earT #1 &L

gar @aar £ fr agfeafy @ adh
qiEa &% S T qAd AT &[99

[ 15 JUNE 1971 ]

Discussion | G

o1 & AT TEAT ATZAY Y FF wwq AT
¢ | fraasre o9% =il wam q&f
T feq TANIIATA FE & UF I FET AT
& aifeeama g5 Wifaaaa g7 fT oeEl-
foF o SEY a¥g & gAY TIATT T4
747 T w2 € B ©. wdw % g awi
¥ ot e wifd | g weomdt
Uty F{ ¢ | T 9THT wIEg feaig
F M A R FA AL T&T qA-
qLFATT #7 & WYFTT AT A FA AT
afea fog frafs ¥ 2 ozt & s
o 8, fsa feafa & 398 e wam g,
ferag g sTm Az g fFar mar g
fya g¥17 T HIAIT FT AF-ZIT
fFar sar &, SAF 4T 42T w0 FAT
FY S &, 39 L9971 T FT AL-F AT
g1 FT, T I HY, ag WO wHE
g A 57 wonfaat § & us o 6y
Al 7Ff w3ar ) o grar @ faas
freqagads e et F) Ay ¥
garAT & g U A oeortdf ®r AW A
fers amz gt R

Araq, s {gegea 4 F@qaw
et @n fgz, =t fagd wxT T
AR graw o fag fazw 97 7 §)
fadm ata oAz 3R qeY 3 fE
gaw a0 &9 F fag fa1 Oar, #|
|1 g7 Fe® IarT fHarw ey
FART-HHL FLT & | FAT Q4T
? fergram aatg | fasgg Fae § v
i AT A SEN Y81 90 WK
gfyar &1 mray [ava g frar ar 7
ars gfFar A wiTE gata X AT
I AR 70 fag Aqr €15 79y
U7 BIHT 31 A(FT TF I § gAY
R w2 T AT FE A IARY AT
T fATs /g g ar =T g

ot ArT 79 5 37 weordagt av

warag feqia g1 730 2 1 A woqdyay
F AFT OH OWIF 0 7 A FT WRT
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gY g ¥, FWR AT AT § g 81
W R W WET IF 9T AZ IR
Fr o1 @ & 0 arsfear ¥ fas sreorrff
g 74 oS afes Igw FrEAg AT
gived fear @ g#y oo fagt & gra
& &1 g ot Zary Am T |« 2
atf® ar g gk 37 3 AW ar 5
FIOTGAT AT AT AT B TE 3T
IR ¥ N HAGE S A AT T &
fose &1 w1 fraer wase frafa
g\ FUTH AT ATHTX A A(9H 0 &7/
FY oY, IHA 80 FWIX FradA HATEA
FTZT HT AN F1 AT ;7 L oraay g7 fah
14 AT FAT, I 1 UL 85 ATG
THFAA A A7 AT JqITT 16 TG
EAFTA AT, IAX 25 A ATA HifgAn
FIEHTS Az ANT 9T FIT IAH A TS
AT AT G ALY G ) mig S faar
F7HAG fFEaTTE I AT F7 AN
ara B fexfr § & s ary 3for &
wgrrET =@veEy # ' gfrar mgmmar 1)
HTTFT HAX HAAT AT g1 HIX TR
grm 5 w7 fasag & oo o & AT
A 4 q1 gfFar & fradt Wi 9w
faq fadt ? & g@erqry §+37 95-98
gfaoa a% qrdr eIy WTET TIAT
gl wT F7fr gz @ 3 gfrar A
AT HIAATAT 97 qFq § TS AT
&5 wars faer qgar § &fsa wU
ot faad  faoErd et S
2, 97 o #9Er sqmw O #7 g=l
g, ST ZANHE WOy &g FIA
FIAT 34Ty Ay, wA A
FeaTad gl AT A fgzar a7 gefiev
#F1 @ifs gErar g1 fead ww
F o« AF B KA &7 FAT AT | A
NIT HY ATET @1 F AsEFTT ¥ A
[IAT IR P WS gATR AT B9
[IFR & qBAT 9Tga @ F7 q4F &
faa grar v a7 ey frady o
SIFN A FF fgrgm @t WA

[ RAJYA SABHA |

LISCUSSIUTE 1y

frstrery  wiffeam &t am @&
T AT IR 7 A AT A g
argr @1 F GOF 9T A IO
#1 T & atg GoT A1 q FE0
F IR, WIS WY I IROATT AT
TG ¥ FTCOT HIT ITF G- &7
AqEYT, TARE F AW FT WIFT
anr ¥ FET ITN FT FAFL ERATFT
wET EAT E, ¥ WITH ¢G9I GV
7§ T o1 % g3 w6
FI 9319 UF AFT 9 7 TgTH  FHAGT
gTIEN 78I 2 4 F AT g 771 fvq A
97 AT ¥ gFIN ardy qcq ¥ A
forgeat® & [z & 933, WEARl F
aag, STAFT GIEAT FT AT AT qE 97 |
sfreq. zafarr & At wigy A AT
=tz g & waor faar & fa1a d a1
Ty Aify #0727 wiw A FEAR
Ate ST MY oot o1, FAY FZF
g arem AW FET EWM L RTIA AT
fao g & gfvar & ame, 99 fao
% sifew w5 a9 ¥ ogfAar & oaar
53 BT & 7 #am wmid gl A e
IIET @ FT "4T T, AT @A T2
BIST TAATF I+7 T 3 HIT T
FT A9 ACK & ° AT AT glwaT A1
af FgAr wgd g fv wifwaE
Fr 12 A 3 gy aifgram wifas
fawaar 1. a3#% fereram & womTieny
F[ A FAT 7 F 7, AT AT AT qAS
g B arfseara = oz o7 sRdYET HT
frar gmr AT 31

sy gagaEf ¢ v FqaTey
FrAT

o ANIFGT wATE WI ¢ AT (W
9zd A1 (919 2.7 LAOFT T 397 Y
F[3TT T3 I0H FTL AT &, 4T TG F
T.T gET IF FAT G AATE W 447
saFT (1T g lfarEar g, a1 g wg
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IFFT HIT W AT FET 1 W 3 gAY
faars 72q & fou g fawra ok
#itas gafa &1 Vw7 F fay arfwears
#1 gfamT ¥ aFT §, ar arfweara v
e Wag S FT @HRT & | qH A9 8,
A §  &27 BN TF WA LN
qrffedra omar SEA w9 fF
AA SeaT ¥ fasara gy o, Hfw arfee-
TATA AT 3@ FL ST T Q@7 g7 47,
Faifs arfseam s 1 #1 Fre|, @@ &
fax #iE wias 1 amfas o1 #®}
fardt g v feaf qd FF, Sf5F fae
A g 99 W 7, TE A0S AHA A
31 g, a0fF  arfeqa 59 w7
9T § FE W S FAW 9T S g, g@
3G qfFEaT F1 T & foreaare ot €,
ZafAq & ST AIHIT § AT F1EaT 3§
T {IT W 1T A8 § % =7
¥ OE QAN S WLOTHAT f7 awar
F1 frare i 39F7 q=AT AT 2 | IW
F AR T TG qAg fewar o aner 2w
F AT AFAIT I 0F ATGGT 3 TTAT
A T WFFAT F4T AGT AT | GH CF WA
I Seaw 21T & agr 9% fm e 5 89
gIEq A AA(F W1 I50AT A1 5 qrfweardy
qEAFFTIN N1 487 9 fway goar ¥
#w &, St ez Y @@ § AR
qUisFea T T AT 8, TF AW AT 5 g2are
9 FATq AT § FHY qLE F IA0T AT
&, dlF-gar ar famrT |aml 7 et
FT AEA ¢ FX F@ AT g, foudy
g0 g fady o FO0 & Fwar
AW & HEAAT AE T | OWT wA A
Tg I SEFLHITEHG | AT aNA
F 9aqd wEl T UF WEg 9IE A
frar fvar | 77 sy g fFar
o1 ff BF @ FOE) TEAEE W, qug
¥ 1T 3w ¥ ffaw AE g, S 89T
¥ arfareaTd #Y gEIET FE E 7§ goAT
TEat g fergena & @@ FITAEN
YT & T9T I I T FIIATET FIIZE 7
558 RS—T.
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AT 2w & fadrg 7 qrfspeary a1 g
#T 72 E | WA, 9F AR & A @
HEGEAT &1 AATT  qfFHEATT F goda
7 gHT oAl HFT 737 39 F g e
WA AF qF ST T Y g [
AT ST qTEREATT 1 795 FIA F) wofawer
A WT E |

ot qawafa : o7 3w @enw Ao

S @S} qaT aEe zafao
q AT § AT =R g fF a=m
W AFR F O TS TAFT ez AW
ar frie=a faama @ #91 ° o7 fafesa
fRem g, O g FT G997 TWATA ¥
g W & amfary =, Fwarfan =y
HIFAET FIAT 0 | AT & FAr
AEAT § % A9 W AT w@Ear 9%
gy sufeg § )

ot gegwmla  ww W garR
Frfax |

o ANTET AT F1&GF ;. FAT S
oA @l g fF afemarg wi]
SEMET ¥ ATT I AT o7 & T7FR
F7 faar | WS 39 93¢ 3T g0 7oA
AW ¥ qAT TET g A1 W & g@sar ¥ Ay
sfag 781 81 safee & @ity gaatg
aAY, g 7&T AR fazw A= ¥ fqAeT
2q gued 5 grar g9g ¢ 5 3w g
qwedt &1 fRarT a1 § o & 399 avgaw
fF 3 w39 fE90T F1 M J Hq_T-
ATHT JHIETIE F) HFX ST GAEIT FT
faerm sufeaa &3 )

SHRI KRISHAN KANT (Haryana):
Mr Deputy Chairman, Sir, I think
this s a moment of truth for this
country. It 1s a turning pomnt in our
history when we have fo think 1n
which direction we have 10 go—when
our security, our values of human lLfe,
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our political structure and economic
growth are at stake. It is not that
merely East Bengal where Tagore was
born and his songs were sung or Where
Nazrul Islam gave the first call for
freedom fight is bleeding. No; it has
affected our own land, the whole of
India. It is the whole humanity which
is bleeding. It is a problem not for
Pakistan alone; it is g problem not for
India alone. It is a problem for all
the nations.

In the hard realities of the worid
today we must understand that nobody
cares for our problems unless we are
sure about our own things, unless we
are strong oun our own feet, unless we
are sure of what we want to do and
unless we are sure of ourselves. My
whole complaint is, in the last three
months we have not gone ahead. We
have no clarity as to where we want
to go. We want to support humanity
but at what cost? If we cannot
realise the situation and unless we
create a situation when the world
should realise our agony, what is the
use of any Government? What is the
use of running the whole counlry?
The Government was in power when
Yahya Khan's army wag butchering
people and when genocide was taking
place in Bangla Desh. But we in our
country have not mobilised that
fervour; we have not mobilised that
patriotic sentiment; we have not
mobilised that democratic sentiment.
We have missed our chance. Now
long are we going to miss that chance?

Now I am putting 5 straight ques-
tion to the Minister, Mr. Khadilkar,
who has recently visited many coun-
tries abroad. Has any country heard
you? We do not want sympathy.
Nobody can give you dignity; you
have to snatch dignity. No inter-
national power, no UNO can give you
power, strength or dignity. Sir, my
charge is that we have not been taken
seriously by the world powers, by any
international community. They bkave
too much faith in our peacefu] inten-
tions. What strange phenomena! We
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are suffering. Our economy is i
jeopardy; our security and our free-
dom are in jeopardy. Our Ministers
are going abroad to explain the posi-
tion to the world. Why have you nct
created a situation that President
Nixon should have been forced to
come here, that if this problem is not
solved then American freedom will be
in danger? What has happened {0 the
world? What has happened to Nixon?
What has happened to the land of
Lincoln and Washington? What has
happened tg the citadel of democracy
in Britain? What has happenrd to
Heath and Wilson? What has hap-
pened to the land of Rousseau and
Voltaire? Pompidou is sitting  tight
and still wants to give help to Pak-
istan. What hag happened to them
when democracy is in danger? They
could have told Yahya Khan “The
way you are behaving, the genocide
you are having, the way you are act-
ing are detrimental to Pakistan 1tself”.
He gave a warning. What has happen-
ed to the free world? The free
world is as free as anybody elze.
They can say about Czechoslovakia.
Here is the free world. Pakistan
claims to be an ally of the free world
and an ally of SEATO and CENTO
and they cannot put pressure on that,
When something happened in Hungary
or Poland then they cry that freedom
is in danger or democracy is in danger.
Here the very existence of freedom
and democracy is in danger. What
has happened to the Western or the
free world? Nothing will happen un-
less our policy is changed, our out-
look is changed, and you mobilise the
country. Our very method of life
our way of life and our Constitution
and our security are in danger. Shculd
I go into what is that danger? What
is that risk or what is at stake? Our
security is at stake. What does Pakis-
tan want? Pakistan knows, its
people know, even Yahya knows and
Nixon, Pompidou and Health know
that when people revolt against any
military junta any number of Yahyas
connet suppress them. They  know
that Bangla Desh is going to be ulti-
mately independent. It is going to
have its own voice, it will create its



197 Short puration

own nation and it will have indepen-

dent State but in the process what

they want to do is they want to de-

olish India and Iadia’s values. What

is at stake is, again what Jihnah

wanted, Yahya wants the two-nation

theory to be implemented. Yahya or

Pakistan wants to solve its own pro-

blem at the cost ¢f India. Mujibur

Rahman wasg against the two-nation

theory. Lately after a bitter strug-

gle, he came to know that religion

does not solve the problem. So Pakis-

tan, is wanting to squeeze out Hindus

and Mnslims so that West Pakistan

ecan have a majority over the Bangla
Desh population, so that the Hindus

are not there and j communal situa-

tion is created and ultimately they

*want to say that the two-nation theo-
ry was the correcr thing. So the
value of our lives, the very spirit of
our Constitution js at danger. Have
the Government of India realised the
gravity of the situation of what is at
stake? Now what will happen? The
Bengal situation is a sensitive situa-
tion. Assam and Tripura are sensitive
areas. The refugees that came in ear-
lier to that area, that was a breeding
ground for the Naxalites, a breeding
ground for the upsurge that is taking
place. Do you want such +hings to
grow not only in Bengal but all over
the country? It is a stage of undec-
lared war. You are talking of peace
You are talking of political solutions.
Pakistan has forc-.d a situation ot un-
declared war and it 1s much more than
aggression because our very system
i in danger. Has our Government
opened its eyes? After all the discus-
siong in this House, after what the
people in the country are feeling, our
Government is moving, trekking fiom
capital to capital in the world and
during the Parliament Session, when
the Ministers should have been here,
they are going to the world capitais
and meeting the leacers, Prime Minis-
ters and Presidents. No President, no
Prime Minister of 5 foreign country
will solve your problem. VYou have
to solve your problem yourselves.
Some bureaucrats sitting in the
Foreign Ministry or in the Army and
Defence are talking that China might
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intervene. They are afraid of China.
I may tell the Government that a
decision has to be taken by the poli-
tical gquthority in this country, not by
the bureaucrants, either in the De-
fence Ministry or in the External
Affairs Ministry. When it was the
question of Kashmir, it was a pcliti-
cal decision taken. When it was
Hyderabad, it wag a politica] decisicn.
When it was Goa it wag a political
decision. When it was NEFA it was
a politica]l decision. When 1t % As
Chinese attack, it was a political deci-
sion, Recently a book of Mr Mullick
showed that if we were not afraid,
China might not have attacked. I
know some bureaucrats ar. trying to
misguide and talk in 5 way to weaken
the political authority and political
thinking. It is a  political decicion
that has to be taken. Mr., Deputy
Chairman, Sir, I am warning Yaou.
If you do not take a political decision
bu* go by the advice of tha bureau-
crals you will be nowhere, You must
teke a political decision an< within
the shortest possible time; otherwise
the whole economy wnll crack; social
tensions will grow throughout
the country and that is what China
wants. We are very much weighed
down by what the refugeer problem
has brought to us. As the Prime Minis-
ter has said, we need Rs. 200 crores
for six months but now the refugees
are doubling. Even the United Nations
Representative says that the estimate
ot the Government of India is an un-
derestimate. More refugees are com-
irg into the country than you have
estimated. Our Government is always
in the habit of making under estimates
and not seeing the gravity of the si-
tuation. It Rs. 400 crores are needed
for six months, vou will nee3 Rs. 800
crores for one year. You are think-
ing of the ©prog and cons of what
China will do. That is wny we had
said in this House that we rust huild
up our military strength, we  must
develop our nuclear technology. If
we had spent these Rs. 400 crores on
the development of nuclear techno-
logy five years back, do you think that
today we will have to thiak of what
China will do or what Russ:a  will
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éc? You would have been y>urself in
a position to take a bold decision in
the right direction.

Sir, I do not want to take much
time but I want to say one thing. If
you think that guerilla forces will
grow and attack them, it is not likely.
You may think of Vietnam and the
fight that is going on there but you
must understand that they have a
tradition of guerilla warfare ever
since the French domination and that
is why this sort of thing is going on
there. But if you think that you can
train these people and they will be
able to get back and do something, it
is not possible. You may train them,
you may send them there but unless
the Government of India makes up its
mind nothing can happen. If you are
serious and sincre about your declara-~
tion that the refugees are only tempo-~
rarily here have you told the world
community that if the refugees cannot
be sent back then the world commu-~
nity must see that they give some land
so that these people can go there? You
are talking of political solution; that
stage is passed; Bangla Desh has be-
come a recognised eatity and power
will have to be given to the real au-
thorities of Bangla Desh., Otherwise,
Mr. Deputy Chairman, it is not going
to solve this problem. There are some
times wheh, however peacelov-
ing you may be, you will have to
pasg through the valley of death for
your own survival, for the survival of
the nation, It may be a difficult task
but you will have to take the decision.
May 1 ask the Government whether
they are prepared for that, to mobilise
the whole nation, the whole country,
in order to protect our security, to
protect our values of life, to protect
our economy and to protect our poli-
tical structure?

Thank you.

SHRI DAHYABHAI V. PATEL
(Gujarat) : Mr. Chairman, what has
been happening on our border  has
been engaging the attention of this
House for years, much more so in the
last few weeks. If we look at what
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the raiders invaded Kashmir, failure
to act properly when Tibe: was in-#
vaded. In 1964 we had 3 large influx
of refugees coming in. I hag gone
with a number of Members of Parlia-~
ment at that time to see ithem. We
saw the people were coming in such
horrible conditions. We did not pub-
lish the Report. Those Memberg who
went into details about that did not
publicise it very much. Perhaps it
was thought that it would create com-
munal riots and communal reaction.
So it was not publicised but the Minis-
ters and the Government were fully
apprised of the situation. The result
wag Pakistan seemed to have iaken
us for granted. We had a war a year '
later, In tlie war what happened? We
Wwere persuaded by our f{riends, sn-
called friends, great powers, whoever
they are, to sign an agreement of
peace. As usual, we keep our nart of
the agreement. The other side does
not honour it. Hag this not been hap-
pening all this time? OQur reliance on
or awaiting the reactions of the big
powers hag not helped us. Does any
of the big powers want to see India
grow strong? On the contrary, most
of them do not want us to grow strong
and, therefore, we are in this state
and prepetually we are faced with
this problem of refugees. Will we he
able to get out of it? I dcubt wvery
much, The numbear of refugees coming
in is so large that, even though a little
aid is coming, it is not going to help
us. It ig going to put our economy
completely out of gear. We have juast
had a discussion on the Budget 1in
both Houses. Whil- people are feel-
ing the burden of taxation that has
been voiced in both Houses, what is
happening in Bengal is not going to
be met by what has been done. It will
necrd a much more massive dose of
aid and taxation. Where will we be?
And with all that will we have pzace
on the border? Do you think that
milliong cf people, who are driven
out from their hearths and homes,
taken to strange places, even if thejy
fin] peace, even if food and mone}
is doled out to them, will settle dowr
to a pcacefu] existence? We have
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has happened in our country after
independence it has been a series of
failures; failure to act properly when
trouble inside already in keeping law
and order. We talk of the Naxalite
menace, Where was this menace
born? These extreme Naxalites are

people who are misguided, but
why do they get misguided?
There are many people who

are also given that sort of advice.
But who take it? They are pcople who
are desperate. There is a class of
people, of course who are always

fond of violence and like to ride the

tide of violence, but generally most
of the people do not like it There
are a number of youths who in dire
necessity, because they are driven to
such circumstances, take to that sort
of activity, Will we not get a large
number of youths from Bengal who
are driven out of their hearths and
homes, who have seen their mothers
and fathers and relations slaughtered
in front of their eyes? Can you talk
of peace to them? Is this situation not
going tg breed mnre of thig trouble?
We are going to get more of these
youths into this ccuntry and how are
you going to me=t it? Certainly every-
one has sympathy for these people
who are in this situation, but how far
does sympathy take them? How far
does the aid that we are going to get
from the foreign countries take us or
them? We are thinking of rehabilita-
ting them all over India, Will we be

~ able to fit them in? A large number

of refugees are coming. Will we bhe
able to disperge them all gver India?
Will they fit in? Mr Deputy Chairman,
you have been in this House for a
long time and we have been here to-
gether. We know how much trouble
the Minister of Rehabilitation had in
persuading some of the refugees to go
to the camps they had established in
Dandakaranya., Al]  sorts of stories
were spread, that you were sending
these people to their death. It was
with great difficulty that a number of
them were ultimately persuaded to go
there, but can you g£o on doing it again
and again? Mr. Tyagi was there. He
iz not 1aughing at it. He realised the
situation because he was part of it.
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The burden was his. I know that he
did his best. We have no place and
we will have to send them tqo places
even worse than Dandakaranya if we
are going to get more and more refu-
gees like this. What are we going to
de? This is the szrious situation in
which we are. I want to ask you, is
it not because of our policy that we
have no friend in this worid? Every
body wants to take advantage of you.
When 1t is g question of vote in the
United Nations, people warni you to
vote for them on certain political con-
siderations. Perhaps they oblige you
on others, but by and large where are
we? We are where our strength is,
and basically we have failed to deve-
lop our strength in all these years.
After twenty years of independence
we have failed to develop the strength
of the nation. We glill have to rely
on imports of food and so many other
things. Perhaps we may be getting
independent on the food front or we
are very near it, but where will this
trouble of Bangla Desh lead us? One
advantage that we have very nearly
come to would be wiped out by the
other,

Then with the coming in of refu-
gees Pakistan has been able to spread
not only poverty but disease all over
India, the refugees being distributed
all over India, throughout this coun-
try. Certainly all human beings will
feel for them. Our hearts will bleed
for the misery which they hagd to go
through, but the fact is that they
will be the carriers of disease and
gorms all over India. Have we been
able to meet that situation?
I do not know what the
plans of the Government of India
are in thig respect. The Government
of Indig consult us or ask people
what they feel about this and natural-
ly we say our brothers must be helped
even if they are in Bangla Desh.
After all a few years ago ‘hey were
the flesh of our flesh and bleod of our
blood, and even if they are not, they
are human beings. So we feel for
them, and if aid is necessary, what all
we can do for them we should do.
But can we do it? Is it physically pos-
sible for us to help them? What is
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Governm_nt of India doing wn this
matter? What are their plans? How
do they think they will be able to
mobilise the resources and the world
opmion 1 our favour? I am sorry
what little hag been done by the
Ministers who have gone abroad 1Is
not going to be enough I do not
mean to say anything against them
personally or on what they are trying
to do I would like to help them
They are trying to do a very difficult
task, I do realise 1, I would like to
help them  Bui 1s it not because of
the policy of the Government all these
years that they have 1solated tnem-
selves? They have not tried to make
friends particularly among the nations
of Asig’ That 15 coming in their way
Why don’t they realise that?

N AW Aq1E TWiE (STTAIT)
as i@ @y T4 @ Wg Al qraA
I B |

s, A Fo qTA ST AT,
AT ZHTA aTd WA, ar W Arn Y
gf feafa € adY ot + 77 7 AT 2
f5 gardy areq TN, qRq F4TEY
oite gfagr & IFAT fFE & & |94 8,
AEFATT F &7 F1 aFAT & 1 T F S
e 397 FIAT AgAr F 7 T4 AEHY
FY FAC qTH ¥ qHAG, 979 T N AT @
A 7g geroAr 37 e T0E 7 3R
A2 w4 | EN IFFEIR T FIE )

SHRI M S GURUPADASWAMY:
You have switched over to Hind:

SHRI DAHYABHAI V, PATEL: For
the benefit of friends who interrupt
me I cap manage, I can get on with
both 1 have no antagonism to Hind:i
nor have I antagonism to English I
can manage with both Because a
friend interrupted me in Hindi I
replied 1p Hindi I can manage with
1 uth and I hope he will also learn to
manage with both 1n this House 1nstead
of getting excited over one or the
other It 15 our failure to realise that

1t 38 not the language We use over
which we quarrel so much about, that
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1s one of the reasons why we failg
Ultimately 1t 1s the substance that
counts What are we doing? Are we
trymng to build a strong nation” By
diverting our attention from the
ess.ntial aspects of what 15 necessary
for building up this country, for
building up 1ts strength, to subjects
Iike language we have lost sight of
what 1s most important, and therefore
we are 1n this sorry state today  Sir,
everybody expresses sympathy for the
refugees, there 1g no doubt about 1t
Everybody expresses sympathy for
Bangla Desh, but have we not failed
fo act onc- again 1n time In recognis-
ing Bangla Desh when the opportu-
mty was there? While we sit and
scratch our head, “Shall we do this
or not do this”, this wavering, Chine
comes forward and supports Yahy:
Khan That should have been expect-
ed. If we had come forward and saic
we recognise, 1t would have been ¢
matter for other countries to thint
about We gave them time to lin
up separately If we Wanted the
world to be with us, we should hawt
made more friends. We have failes
to do this and therefore we are 1
thig sorry state I do not know hov
We are gowmng to get oqut of it

God help us, God help the poo
refugees who are suffering the most
But what 15 the Government doing
God help this Govemmen@gto see th

right light
SHRI KALYAN ROY. fM

Khadilkar has just come back fror
his trip to Geneva and Zurich Lake
and he will find 1t uncomfortable t
read that the stench of the corpses :
gradually spreading all over th
country The whole’humanity 1s bein
uprooted from Bangla Desh. Whe
the humanity 18 being uprooted fro
Bangla Desh the Government I thin
1s picking up the leaves Are we i
the middle of the disaster or just ¢
the beginning? Just look at th
Observer of the 13th June It says:

“Mr Bruce Douglas-Mann, Labot
MP for Kensington North, who h¢
visited East Pakistan since {f
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emergency, ,aid yesterday. ‘We have
only seen tte beginning of this dis-
aster.’ ”

If this 1s the beginung of the disaster
and 1f the Government of Thndia rea-
Iises this, then what Wil be the end
of the disaster? And this disaster
has two aspects One 1s as Mr Biuce
Douglas-Mann points out—

“«

the starvation and disease
inside the area now occupied by
West Pakistani troops, where there
are 70 million residents as opposed
to the six maillion refugees, will be
many time greater than anything
so far seen.”

In other word, there hag nat been
any distribution of foodgrains in
Bangla Desh, sowing has not been
done, and there are seventy muillion
Hindus and Muslims left there, who
will be allowed to die gradually This
1s one part of the story.

The other part has alsF been des-
cribed by the Observer dated the 6th
June, 1971 and the Government 18
doing nothing about 1t T quote,

“The city 1~ fringed with a mena-
cing ring of such unofficial en-
campments, where squalid bun-
dles of wretched and ailing huma-
‘nity, lashed mercilessly by mon-
soon showers, have neither food
nor shelter, Daily the circle 1s
closing in upon Calcutta’s anxious
heart Hundreds of lengths of
empty water pipe lie beside the
road to the airport at Dum Dum”

through which the Prime Minister

went the other day.

“ . and in each tube crou-
ches a ragged refugee woman,
cooking whatever she has been
able to steal or beg.”

This is what the Observer has
written, And the Statesman only
the other day spoke ome grim truth,
and 1 am quoting f.om the Statesman
of the 14th June—

ceased to move

“Death has
people in these parts”’
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There are two aspects. One 15 what
is going to happen to the people wha
are still left in Bangla Desh and the
other 1s the six millions who have
come here, officially or unofficially,
Although there are two aspects, the
problems are the same, raterlinked
and intertwined. The Government gof
Pakistan 1s determined to squeeze out
firstly the minority. They are pe.haps
not killing them any more. Thely have
become clever They are consclous of
the mass graves from Dacca to
Khulna which have been discovered.
Now they are gomng to the villages
asking the morities to get into the
trucks—if the trucks are gvailable—
carr /ing, them to the border and push-
ing them with rifles, or they are pick-
ing up a few and slaughtering them,
before the eyes of the rest of the
minority who are thus being forced
to leave., Tomorrow famine 1s going
to strike and you will have the entire
people of Bangla Desh on this side of
the border It is not only the Hindu
minority which 1s being squeezed out
that has been admitted by everybody
but the rest of the people also who
have risen rn revolt This has been
admitted in the London Times by
some Pakistani correspondent—I for-
got his name—who wenf to Bangla
Desh on behalf of the Pakistan Gov-
ernment Ultimately he had to leave
Pakistan along with his family and
he is mow writing articles in the
Times, because he cannot write the
truth in the papers which are pub-
lished in Karachi and Lahore.

So the two aspects are there. It is
a shame, Sir—I am only expressing
my indignation and surprise, and I do
not blame them—when the Observer
gives the headline on the 13th June:

«Indian States refused to take

refugees.”

You are talkng about sympathy.
You are talking about help from
Boon or from London or from FParis
or from New York And here we are
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failing to create a tempo, a sensa of
emergency throughtout the couantiy
as 1f this 1s a problem of Bengnal ilone
Is 1t a problem of Calcutta, Asansol ox
Howrah? It 1s also a problem of
Bombay, Ahmedabad, Madras o1
Patna o1 Gauhat1? Unfortunately
that sense of emergency 1s not belng
inculcated President Yahya Khan
has dug a mass grave on that side of
the border and we have dug a mass
grave on this side of the border near
Krishnanagar Some honourable
members said, 1f these refugees are
dispessed they will carry 1infectious
diseases all over India So we are
afraid

The honble Minister says in his
speech that he 1s sincete 1 do not
find any 1ndignation in his speech
about humanty belng butchered 1n a
more shameless than what even Hitler
did 1t in Germany Now wno IS res-
ponsible for their coming over to this
side? Did you not encourage those
people of Bangla Desh when they re-
volted? The entire All India Radio
and Parliament supported them, and
we did a right thing And this 1s no
intervention This 1s what happened
m Europe when thousands and thou-
sands of volunteers from all parts of
the world went to spain to Barcelona
and Madrid in their fight against
Hitlerism Nobody called 1t rnterven-
tion Did Soviet aims not go to the
Vietnam pecple? Nobody blames the
Soviet Union for helping Vietnam
people Now even the US  people
are rising 1n revolt agamst the US
shipment of arms to Vietnam There-
fore we are equally to blame for en-
couraging them and then later aban-
dontng them

I have talked to intellectuals, pro-
fessors, trade union leaders of Bangla
Desh not only i this country but in
Rome, 1m Prague, 1n Cairo and other
places 1 feel that whatever friend-
Tiness they had for India in now gra-
dually turnrng into frusirafion The
anger 18 there Desperation 1s there
They are thinking that perhaps India
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15 not as sincere as 1t talked Why
should there be delay In recognising
Bangla Desh? It 1s impossible to re-
habilitate the nine million people of
Bangla Desh 1n this country Already
we find there 1s ‘not enough land to
distribute to the landless here We
see how thousands of unemployed
englneers are rcaming about, and I
do not know how many millions of
educaled people are unemployed all
over the country I understand the
danger of bitter i1elations which may
develop between the refugees who
will be rehabilitated rn Gauhat1 or
Patna or elsewhere and the Ilocal
peonle The Mayor of Calcutta said
that ever’y day ten thousand refugees
are slowly infiltrating into Calcutta,
and very soon the enfire city of Cal-
cutta may be turned mto 1 wvest
refugee camp If the people are not
given proper food, as they are not
getting 1n the camps, they will spread
out and you cannot stop them unless
you decide to machinegun them So
'vou are also failling You have failed
to stang up to their requirement The
people are already talking mn those
terms that you have let them down,
that you have no sincerity

The gallant people of Bangla Desh
fought with spears, fought with
arrows, fought with bamboo sticks,
fought empty-handed They wanted
arms You did not give them arms
They wanted small arms But 'yvou
did not supply them with small arms
That 15 why there 1s this slaughter

MR DEPUTY CHAIRMAN Please
conclude

SHRI KALYAN ROY 1 am finish-
ing within five minutes The danger
of the whole eastern India erupting
1s there Then the whole of India
will be a complete throw-back to the
17th century position where there will
be riot, civil war, conflagration hatr-
ed and bitterness And the Fourth
¥ive-Year Plan or whatever Plan you
may be thrnking of implementing will
finished So here 1s a chance for you
You have already missed one chance
You have to train up those Mukti
Fauz men who are trying to liberate
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East Pakistan Otherwise, you can-
not think in tetms of rehabilitating
nine million refugees You have to
give them arms Let any one frown
on  you Let your Dbrotherts 1n
Washington or London condemn you.
You have to decide on your own solu-
ticn, your own salvation Nobody 1s
going to help you Once you take a
deciston, you have to follow 1t, the
rest of the world may come to your
help, or you fight alone We have
fought alone When the Indian I'nde-
pendence Movement started in the
19th century, 'vou did not care who
was supporting you or who was not
supporting you Even when India
was not free, the Indian National
Congress sent a medical mission to
help the victims of the Spanish civil
war Even Pandt Jawaharlal Nehru
went there hims 1f Netaji Subash
Chandia Bose went theie We are
not afraild We s>nt medical missions
to Abvyssinia when 1t was attacked by
Mussolin1  Why are vou not showrng
the same courage now? When Tash-
%ent was devastated by an carthguake,

within five hours Kosygin and
Brezhnev rushed to Tashkent And
the whole of Tachkent was rebult

All the Republics of the Soviet Union
took responsibility to rebuild Ta<h-
kent 1 am sorry that our Prime
Minister has not taken any initiative
to call a meeting of the Chief Minis-
ters and make them sit down and
decide thmgs Each day I find the
papers coming out with stories that
Orissa 1s refusing, Assam 1s having
troubles, Andhra Pradesh 1s luke-
warm and so on It 1s creating 1ll-
feelings not only among the refugees
but also among the people of West
Bengal—I am warning you is 1t our
problem oaly? People of West Ben-
gal may think, “If T have to find jobs
for the refugees, if 1 have to find
food for the refugees, 1f I have to
find vaccing saline for the refugees,
what 1s the use of my stayirg in
India?” That question 1s bemg raised
in the lanes and by-lanes and villages
and factories of Bengal You cannot
fool them I am raising th's question
to-day You tak: away a major por-
tion of our income-tax earnings You
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take away all the other things What
do you return to us? And we hear
stories that some States are not wil-
ling to accept the refugees The
Prime Minister 1s not tak.ng any ini-
tiative 1n the matter 7TGhe Prime
Minister must take the mmitiative I
charge the Government with evadig
a solution of this 1ssue ard the refugee
problem The solution cannot be had
by sending thiough the Railways 1,000
refugees per day With 25 lakhs of
people to be sent all over India, such
a solution wil] take even 25 yeais
The solution has to be by one straight
question to Pakistan ¢ Within Octo-
ber you have to take back the refu-
gees, or the India Government will
take 1ts own step in order to maintain
its dignity, in order to maintarn the
security of the country, because tne
s~curlity ot the country will be endan-
gered 1f nine mill'on refugees are on
this side of the border, and 1t will
create tension, as 1t has created al-
ready ” But there 1s no usc of accus-
ing Yahya Khan alone I accuse this
Government of betraying the hope and
also the 1deals for which the Bangla
Dash people have fought and died
Here 15 a time when the rest of India
must stana up May be, we will have
to face death India has never been
afraid of facing death when the ques
tion of human honour has been raised

SHRI E M SANGMA (Assam)
Mr Deputy Chairman, I am glad that
I have the privilege of speaking on
this matter which 13 very wvital for
the entire country

[THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) 1n the Chair]
It hag been rightly said by our Prime
Minister that the so-called internal
affairs of Bangla Desh has become the
mternal affairs of India too So from
this point of view, when the matter
hag become an internal affair of
India also, we must very seriously
think about it You know the refugee
problem has been a constant prob-
lem mm our country smce so many
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Jyears. I come from a border area,
Meghalaya, which hal suffered and has
been suffering still a lot by the influx
of refugees. The problem of refugees
is g problem of the country as g whole,
Now this particular problem which
hag arisen in Bangla Desh is of a
serious nature which, I think, never
.occurred in any other part of the
world. Even during Hitler’'s time
when the Nazi Government was neck-
ing out the Jews from Germany this
kind of genocide which we are seeing
today in Bangla Desh, was not there.
In this regard I would like 1o say that
.concrete steps must be taken by the
Government immediately. If we feel
that the suffering and the distress of
the refugees and the people of Bangla
Desh is genuine, then™ the people of
India and the Government of India
must be bold enough to take a definite
slep; expressing more words of sym-
pathy will not help %he suffering
people. Much has been discussed by
my colleagues. Apart from what my
colleagues have said today, I would
like to say one thing about the prob-
lem of rehabilitating the refugees in
India. As rightly pointed out by one
of my colleagues, I wonder whether
the refugees can go to other places
or other States of the country for
their rehabilitation even if sufficient
lands are made available to them. The
previous experience is there with us,
I also find a great difffcully in the
method of rehabilitation. Unlesg we
send them back to Bangla Desh by
bringing peace in Bangla Desh .imme-
diately, the problem becomes impos-
sible of solutioh. So, my suggestion
to the Government of India is that
we must take definite action in the
matter; either we send back these
refugeeg to Bangla Desh to be mas-
sacred by Yahya Khan or, if'you want

to save these people, we must
4 p.M. fight with Yahya Khan We

must be bolg enough. We
must fight with Yahya Khan. If we
go on begging for help from Russia,
America and Britain, that won’t help
us. We must stand on our own legs.
We must stand on our own legs.

Mr. Vice-Chairman, to save these
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refugees from Bangla Deszh and 1tc
save Bangla Desh, there is only one
way and that is to be prepared to face
any consequence. We must fight the
West Pakistan army people who are
massacring all the people of Bangle
Desh. This is my humble suggestion
to the Government of India. We
should not waste time and we should
not depend on others, We must stand
on our own legs. We must fight.

*SHRI SALIL KUMAR GANGULY
(West Bengal): €ir, I would like to
speak in Bengali. If the Hon’able
Minister wants to hear what I say,
he may kindly put on the ear phone.

Sir, Bengal had to pay the price
for India’s freedom by allowing it-
self to be partitioned. After 1947
lakhs of refugees came to India. But
they have not yet been properly re-
habilitated. They are still facing
hardship in life. Now a new gitua-
tion has arisen in Bangla Desh and
on account of that lakhs of refugees
have again come to India for shel-
ter. It cannot be denied that in the
beginning the Government of India
was willing to give permanent shelter
to these refugees.

AN HON. MEMBER: There is no
translation.

SHRI SALIL KUMAR GANGULY :
Then I will speak in English,

SHRI CHITTA BASU: No, no,
you speak in Bengali Sir, he has
given notice that he will be speaking
in Bengali.

SECRETARY : Something 1s wrong
with fhe machine. The Interpreter is
there.

*SHRI SALIL KUMAR GANGULY:
Sir, I do not want to make a cam-
parison between Fast Bengal re-
fugees and West Punjab refugees.
But the refugees who came from the
Punjab belonged ty different commu-

*QOriginal speach in Bengali.
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mitieg and they did not come to India
intermittently, Good sites were
available for the rehabilitation of the
Punjabi refugees because there was
total transfer of population. But it
was not so in the case of East Bengal
refugees. Besides the amount of
money sanctioned by  the Central
Government for the rehabilitation of
East Bengal refugees was tétally in-
adequate, Consequently a great fin-
ancial burden was put upon the Gov-
ernment of West Bengal and on ac-
count of that the State of West Ben-
ga] is still passing through economic
crisis, which ig responsible for many
social problems there.

Sir thousands of refugees are again
coming in West Bengal daily. Many
of these refugees are living in Gov-
ernment-recognised camps. In  such
camps the refugees are facing short-
age of food. The food-stuffs meant
for the refugees fall actually in the
hands of the blackmarketeers. Evcn
proper shelter has not been provided
to them.

Sir, Members have raised various
points about the refugees from Banglo
Desh. Even in newspapers we read
some news items daily about the
Bangla Desh refugees. So I am not
going to repeat those points which
have been made by the hon. Mem-
bers. But this much I will say that
the Government of India is not at
all co-operating with those refugee
ramps which are run by the voluntary
organisations. Refugees living in un-
recognised camps have not been pro-
vided with ration cards. Besides they
are not getting food and medical
help. So the refugees in unrecognis-
ed camps are gradually moving to-
wards their ruination. At the same
time it should be borne in mind that
the number of recognised comps is
not adequate.

Sir. according to the Government
of India all the refugees will go hack
to Bangla Desh when normal conditions
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prevail there. We do not understand
what does the Government of India
mcan by normal conditions? Does
the Government of India woant a
political settiement between the people
of Bangla Desh and the Yahaya
Government to enable the refugees
to go back to Bangla Desh? But
Sir, the Government of Bangla Desh,
headed by Shri Tajuddin Ahmed i3
determined not to have any political
dialogue with Yahaya Khan Gov-
ernment unless complete indcpen-
dence is conceded to Bangla Desh.
Perhaps this attitude of Shri Tajud-
din Ahmed may not find favour with
the Government of India. However
the Government’s policy on Bangla
Desh issue should be conveyed to Shn
Ahmed in clear terms. We are still
unaware of the actual policy of the
Government of India on Bangla Dest
issue, Tt should be made clear whe-
ther the Government of India stil
believes in the oneness of Pakistar
after what happened in Bangla Dest
or they Dbelieve that Pakistan has
been split into two. We shall be very
much thankful to the Governmen
for that clarification.

Sir, the Ministers of the Govern-
ment of India have gone to variout
foreign countries and they are try
ing to create world public opinion ir
favour of Bangla Desh. But the Gev-
ernment of India does not care t¢
see that the Public opinion in var-
ious States in India is indifferent tc
the problems we are facing in thi:
country due to the emergence o
Bangla Desh Government and influa
of refugees. We are really sorry t¢
find that the Government of Indis
has not made special efforts to rous¢
public opinion at home in favour o
Bangla Desh refugees.

The Resolutions which were pass
ed by various state Legislatures re
questing the “overnment of India t
give material aid and recognitjon t
the Bangla Desh Government wer
not given any importance. The gov
ernment of India has already delay
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ed much over the gquestion of recogni-
tion to Bangla Desh Government. It
1s in a predicament ag to whether 1t
should recognise the Bangla Desh
Government and take yp arms agamnst
Pakistan. But the government itseli
seems to be 1n doubt about the victory
in war, so the risk of war should not
be taken

Sir, the refugeeg should not be
treated as unwanted burden; they
should rather be treated as our as-
sets. Human beings are never consi-
dered as unwanted burden ,n a coun-
try which truly believes in sociahism.
A socialist country can absorb all
people 1n 1ts social structure

I hope, Sir, the Governmeni of
India will calmly consider the re-
fugee problem and thereafter it must
comre 1o some definite conclusion
feel, only one way i1s open to the
government It must make sincere
efforts 1n rehabilitoting these refugees
in India instead of sending them back
to Bangla Desh It is said that 55
crores people live 1n India and to this
popu’ation has been added 55 lakh re-
fugees. For every one hundred per-
sons i+ 1s not impossible to maintain

e refugee; of course, 1f the govern-
ment sincerely guides the people on
socialist lines

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN). Mr Chandra-
sekharan.

SHRI K CHANDRASEKHARAN
(Kerala): Mr., Vice-Chairman  Sir,
even 1 spite of emotions mm the first
mstance, and 1n spite of subsequent
events 1n Bangla Desh, the Govern-
ment did not prcbably come to grips
with the realities of the situation and
did not take action that they ought
to have taken in the wake of the Re-
solution that both the Houses of
Parhament had passed unammously.
1 think, Sir, that in the matter of
handling the situation that arose out
of the fighting in Bangla Desh, the
External Affairs Ministry has bung-
led, and bungled as never before The
bungling, Sir, has causedi the nation
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the severest penalty possible that has
been 1mposed after Partition. After
Partition, the accounts that the Minis-
try has given to us in its various
reports show that from about 1947 to
1969 we had about 10 million refugees.
Today, after a few weeks of the 1itua~
tion arising out of Bangla Desh, we
are said to be having about 6 millicnn
refugees from Bangla Desh aloae

The question, Sir, 15: In  what
way are We gomg to treat them? Are
we gomg to give them the status of
displaced persons that we have heen
giving to these refugees up till-now?
If that 1s so then we have got to take
action in that regard. We have got
1o bring them under the Rehabilita-
tion Reeclamation Organizauion and
under the Rehabilitation Industries
Corporation But Government have
not taken any action in ‘hat regard
up till now. Press repor:s are to the
effect that Government thinks
termg of return of these refugees to
Bangla Desh I would [ike to know
from the Government as to whether
we are gomg to return them with
force, or return them to Bangla Desh
or return them to East Pakistan un-
der the Government of Iakisian

These are questions which have got
1o be faced and answered.

Sir the question, therefore, that the
nation 1s asking 1s* In what teims
are we going to Trecognize Bangla
Desh, or not? If we are going to 1e-
cognize Bangla Desh, certamly fol-
low-up measures which have got to
be actively taken have got to be posi-
tively taken and we have got tc take
the risk in taking, all these measures.
There is no use of sending emissaries
to the nations of the world to create
2 situation in which we can thrive.
We have got to thrive on our own,
and not on the sympathies and cheers
and love and regard of others in the
comity of nations. I do not for a
moment say that a world approach,
s far as this aspeet of the question is
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concerned, is necessary and conditions
for that approach should be created
actively and positively by India.
That alone would not solve the pro-
blem. The problem has to be tackled
in a more positive manner. And 1
am surprised to see Sir, that there
is no positive elemeni or content in
the policy pursued by Government
up till now.

The only thing thereforc that 1
would request at this stage is a clari-
fication so far as the policy of the
Government in this regard is con-
cerned. And unless that clarification
comes, 1t will not be possible for us
to deal with the refugees. I do hope,
Sir, that that clarification will come,
at least at this belated stage.

*SHRI MAHITOSH
YASTHA (West Bengal): Mr. Vice~-
Chairman, Sir, I will speak in the
language which ig spcken by the
people of Bengal and which is also
my own mother tongue. Sir, you are
well aware that during this year right
from April last refugees nave been
coming into India. At first they came
in hundreds. Lately hundreds of
thousands of 1efugees have been
trekking down from across the bor-
der from across. Bangla Desh, and
the number of such refugees is now
swelling into lakhs and it has touch-
ed the astounding figure of sixty
lakhs. The arrangements for their
shelter and food are most inadecquate,
are most inhuman as I have already
said before. There, the arrangements
for shelter and sanitation, I can say
from my own personal experience, are
not at all adequate. I know that it
" is not bossible today to do the best
for all of them but my grouse is that
whatever ig possible is not being done.
T remember thal in 1964, the cabinet
appointed a full fledged Minister
namely Shri Mahabir Tyagi, to lock
after the refugees then coming from
across the Indian borders. Ang now
when the figure of refugees has arisen
to almost sixty lakhs we find that the

PURAKA-
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Minister in charge of rehabilitation
is touring, a foreign country to atiend
the LL.O. Conference. Now the en-
tire responsibility for refuges reha-
bilitation is entursted to some bureau-
crats as a result of which these re-
fugees who have come over to our
country are not properly looked after.
In Assam, in our Cachar district,
the per capita expenditure on 5 re-
fugee was only Rupees two and we
now find that recently even that
Rupeeg two has been reduced to
Re. 1.10 P by the government of India
as a result of which this paltry sum
is not even sufficient to meet the bare
necessities of life even for two square
meals a day, not to speak about the
proper facilities for their medical
care, for supply of medicines to com-
bat illness and for other facilities
like milk for the babies. Wiaen we
have to shoulder the responsibility
not only of their rehabilitation but
also of providing them with shelter
and frugal food and when we cannot
give them even two meals a day,
then we have no right to speak to
the entire world and say to them
that rehabilitation and proper ca:e
of these sixty lakhs refugees is their
responsibility too. "We know that the
refugeeg that are coming here today
are not coming to stay here perma-
nently. They have come here tem-
porarily. As soon as they can make
entire Bangla Desh independent, they
would go back. When Banga Ban-
dhu Sheikh Mujib-ur-Rehman, launch-
ed his non co-operation movement,
we found that the entire Bangla
Desh joined that movement, which
has no parallel in the entire world.
Even when Mahatma Gandhi launch-
ed the non co-operation movement
against the Britishers, not more than
10 per cent of the Indian popula-
tion responded to his call. But al-
most all the people in Bangla D-sh
from the Chief Justice of the High
Court, down to the cook of the
Governor responded to Banga
Bandu’s call for non Co-operation.

As a result of that movement to-
day the military Government of
General Yahya Khan is coming down
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heavily uypon the innocent people
there and putting them to death.

Now, Sir, we have unanimously
passed a Resolution on the 3lst
March, 1971 pledging our solidarity
with the people of Bangla Desh and
expressing, our sympathies with them
in their said plight and also support-
ing their independence struggle. It
created hopes in the minds of those
people that we would be by their side
in their struggle. And today, Sir,
even after these 21]2 months we find
that the Government has not come
out with any clear policy about
Bangla Desh, for its recognition and
otherwise in support of them, Our
Ministers are touring various parts
of the world and explaining to the
Governments of these countries our
policy towards the refugees and about
their rehabilitation. But we ourselves
in this country are in the dark about
the policy 'of the Government in this
regard.

We, in the Ruling Party, are also
unaware of and not very clear about
the policy of our Government. Being
the Members of Parliament and be-
ing, the Member of the Ruling Party,
if even we do not know clearly the
policy of the Government cf India,
bow the emissaries who are sent out
of the India will be able to explam
clearly the policy of the Government.
I, therefore, demand that the Gov-
ernment should come out with a clear
cut policy so that the people all over
the world may know about the policy
vf the Government of India towards
this independent State of Bangla
Desh. If India does not come out
openly even at this stage, our pro-
claimed policy and the declared
policy in respect of Bangla Desh
will prove to be false, This influx
of refugees is creeting consequen-
tials problemg in India tco. Paro-
chial tensions are rising as a result
vf aur efforts to rehabilitate these
refugees. In Delhi, the All 1India
Musli;m Majlis Mushawrat passed a
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resolution to which people have re-

acted very sharply and I wonder
whether the Government is aware
of it. We find that the communal

tensicn is also rising. Some people
have already started saying that 60
lakh evacuees have already come and
10 crores Muslims are already in
India and that of no Hindu 1s allow-
ed to stay there the Muslims wiil
not be allowed to stay in this coun-
try. If we cannot stop these things
India will bave to face g great dan-
ger. Therefore, Sir, as our Hon'ble
Prime Minister is present here, 1
stall appeal to her that she should
clearly state as to what is her policy
about Bangla Desh-—whether they
are going to recognise the Bangla
Desh Government. According of re-
cognition to the Bangla Desh, Gov-
ernment does not mean that it is
a declaration of war against Pakistan.
I am afraid it ig not like that. It
only means that we are serving the
cause of freedom fighters—those
Takhs and lakhs of Bengalees who are
ready to sacrifice and Jay down their
lives for their independence and sove-
reignty. They need moral support
from us; they want arms and ammu-
nition from us and that moral support
they can get from India only. If
they get help from India then they
can achieve their independence and
there is no power on the earth, in-
cluding Yahya Khan, to deny them ir—
dependence.

st @Yo TFo Hew (fame) - aw
gumfy o, @ Fner dqw OF T ¥
ST ®G FT AT E ARG H Sy AW fme
Mo ¥ I EI ST ATAR E Iq F IR Y
FeT 7T & | § 9% a § 7 T FEer
e g | ¥ fad uF a7 TEAr [
g fe ogurdl g 99 9@
#1 st mfee § ag wfadr =0 58 <7
& i arfer &Y <4 @ fa v Yy afaedt
fegmm 5 = & fag &t =y o
¥ Fgm £ G weqw Tzar § fa
o a sk afmwr g § g
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q | Y TR0 ¥ 9g gW ¥ HAT &
w7 | fe T § ag wAT g A 98
I I F| TEAA A7 g (F gW ok 9T
FIOT & [AT gC KT Iq F g IR
it o ey @ 9@ & fq wag & ST
WEW § A HaZ gA T I AR B
& =nfam #Aifs =g g gy Wik &
gadr am fagra #1 € | g Awga &
fagra a¢ & mow g 4, I@wr gR
TR E AW F A9 F foy ot ad
g fe = qER § S gy arg =9
o E gR & AW 9 A gEd N ¥
am oz fa| § awr w1 faarea g g,
Iq F GUIE T & fq8 ot oy w0
FATEI w15 WA A fdg FaT 8
1 qfg waw I S eafa § A ) frdig
2 g A TRA 5 T o\ A HIm AR
zafay & wgarg (& awar 3w & S 3o
g1 € 99 ¥ 9fq wr awwre 4 iy
fFar wfeT s1 ¥ WY wfgd s sy
AN FET W g, Wi Fet f5T o q
TOHT TF TIHC AT 9T A E, IT F
ARG TR &1 dgrEaar a9 =fEe
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faaq § wewr wew 8T 6 TR AW
AN K IAT T qE AT AT @SS
@ §F | IT AT AT AT HTC 9
FHI g a7 qifgegearT &Y A & gy
a7 $1 737 faad arfge | o 77 Fgar

g

SHRI THILLAI VILLALAN (Tamil
Nadu): Mr. Vice-Chairman, Sir,
Bangla Desh is a story of tears and
blood. It was in embryo in 1947 and
it has hatched out in the year 1971.
We are witnessing an era of patriot-
ism, heroism, sacrifice and human de-
termination. We are seemng in our
own days the Bengali Brothers’ con-
inbution aspirations and their ex-
ploitation. They refuse to be under
a colonial regime as second-class citi-
zens and have risen against the ex-
ploitation. Therefore Pakistan enter-
ed into g desperate attempt to crush
these freedom-loving people. All bar-
baric, inhuman atrocious and blind
military activities, the attempt of
genocide by Yahya Khan and Bhutto
have been unleashed on the innocent,
helpless and wunarmed people of
Bangla Desh. Mujib-ur-Rahman took
the lead in East Pakistan and he
founded Bangla Desh by which he has
become n legend to the whole world.

Now, S r, in the story of this free-
dom struggle 5 wrong has been com-
mitted We have to find out where,
when and how it has been committed
and by whom, why that is continuing
and how 1t can be rectified. You
know, Sir, the proverb, wrong be get-
ting wrong, and so we must rectify
the mistake now.

Bangla Desh now becomes Pangali
Desh. The brothers in the joint Hindu
family are pangalis and pangu means
share. So the Bengali brethren are
our pangalis and they are entitled to
a share in our belongings, in our
country.

We have been hesitating to recog-
nise Bangla Desh but now we are
forced to recognise the problem of re-
fugees from East Pakistan, Every day
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they are crossing the border in lakhs
«ud lakhs and we have to rehabilitate
them by spending crores of rupees
every day Sir, wt« are lnformed tha
our Government 1, spending moy»
than one crore cf rupges  Couy
on these refugees in different camps
Of the 547 lakh 1efugees who have
c10-sed over to our country 34 lakhs
s10 1n var.ous camps 1in West Bengal,
Assam, Meghalaya and Tripura For
cvery 10 lakhs of refugees the Gov-
ernment 15 spending Rs 30 lakhs a
day

Sir, the people of Bangla Desh are
unfortunate st lakhs and lakhs of
peaple died due to an unprecedented
natural disaster, 1hat 1s, the cyclone
and now by political whirlwind they
have become honieless, Stateless and
helpless

Sir, the problem of refugees i1s not
only national but also an 1internatio-
nal one The Government thinks that
they will be going back to their home
land after a settlement but there is
no possibility of their returning if
they are sent to different States and
different places in the country There-
fore this Government 1s reluctant to
listribute the refugees to the remote
southern States It 1s false to state
that the Governments of Tamil Nadu
and Kerala refused to take these re-
fugees I am mawnly participating 1n
this discussion only to refute this false
=legation against the State Govern-
ment of Tamil Nadu It 18 relably
learnt that this Government never ap-
proached these States for this purpose
Further, Sir, for the information of
this House I would Iike to say that
our Chief Minister, the hon Mr Karu
nanidhi, hag sent Rs 25,000 as a first
mstalment of hic donation from the
State to show his sympathy (Inter-
raptions) Forgetting the context his
utterance regarding the role of Mujib-
ur-Rahman was rasinterpreted n the
heginning also  Further I would like
o sav that mv party also has sent
immediate'v Re 5000 for rehabilita-
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tion purposes as a token donation
We have got further the problem of
iefugees from Burma and Ceylon
“nerefore, as Mr Gurupadaswamy
correctly stated we are having Min-
1sters of Rehabilitation both at the
Centre and 1n the States permanently

America and Britain offered 2
m.agre sum for the refugecs, but they
sre the worst sinners They encour-

~-c Iakistan by their arms deal. Our
Ministe. of Eteinal Affairs, Sardar
Swaran Singh, appealed to the coun-
tries of the world, but no substantral
response from any of the countries has
heen received The Guardian 1mn its
editorial called the UNO to settle this
1ssue of Bangla Desh politically, but
the UNO, which represents all the
countries, has not done anything 1n
this connection It 1s regrettable I
would like to suggest a solution to the
problem of refugees from Bangla
Desh This problem 1s not ours only
though our responsibility 1s greater
since we are the neighbouring and
more mmtimately linked nation This
1s 8 problem of the whole world The
big powers must come forward and
<ettle the struggle of Bangla Desh and
solve the problem of refugees amicab-
ly Immediately our duty 1s to brine
hie magnitude of the problem and the
atrocities commutted i1n Bangla Desh
by Pakistan to the attention of all the
countries i the world Our propa-
ganda machine in other countries
should be switched on

We discussed, discussed and discuss
ed endlessly about the recognition of
Dangla Desh and we have become dis-
gusted Now, we have to recognise
the problem of refugees from East
Pakistan as our own  Therefore I
would request that the Government
should act promptly at least in the
second part of the freedom struggle
quirkly and wisely to arrive at =a
rolitical solution for this problem
Thank you

SHRT BAHARUL ISLAM (Assam)
Mr Vice-Chairman, Sir, today India 1s
facing a great problem Although
there 1s nu dectared war Pakistan has
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thrust on us a war. Yahya Khan 1s
spending a crore of rupees per day oa
the walr and we have to spend more
than that per day on lhe relief of 1e-
fugees. This problem we have o deal
with 1n sympathy and humanity. I
admire the Government that our Gov-
ernment 1s dealing with the problem
with sympathy and humanity, with as
much ability ag possible. In similar
circumstances, perhaps any othe:
country would have immediately dec-
lated war on Pakistan and would have
made armed intervention, but I think
it has been wise on the part of our
Government not to have done that
War 15 g terrible thing and particu-
larly if there 1s a war, China will not
sit 1dle. They are always having an
eye on the entire eastern region on
the region east of Bengal. Now, Sir,
along with this uprooted humanity
numbering about sixty lakhs there is
a small number of saboteurs, agents-
provocateur, foreign agents and spies
from Pakistan and China. I am sure
the Government of India have taken
or are taking sufficient care to keep a
watch over these elements Recently
in Assam as many as a hundred spies
were apprehended, arrested and sent
to jail. Now , Sir, so far as these sixty
lakh genuine refugees are concerned,
what 1s their future? They have been
uprooted and they have escaped death
in their own country They have
come here only for their life The
future is very bleak Are they going
back or can they go back to their own
country? Naturally in the present
situation they cannot, because going
nack to their own country would
mean meeting death again, for which
~obody will be ready Therefore, I
will humbly suggest that the Govern-
nent of India should try to prevail
upon the UNO to do one of these three
things We should give an ultimatum
to the UNO Thev should prevail
upon Yahva Khan to bring normalev
in as short a time as possible and
bring normaley in as short g time as
possible and bring back these refugees
to his own country Tf this is not pos-
sible, or till i¢ is possible, to carve out
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an area of two or three districts of
East Bengal to accommodate these re-
iugees under the supervision of a UN
~uthority. If this 1s not done within
lhe time given by the Government of
India, then there will be no other al-
ternative for the Government of
India than to recognise the Govern-
ment of Bangla Desh, because we can-
not go on with these huge millions of
1efugees 1mperilling our own economy
and administration. The only alterna-
tive will be, 1f we cannot prevail upon
the UNO, to recognise Bangla Desh
«nd help the Goveinment of Bangla
Desh so that they can recover the lost
orea of East Bengal and take back
theit own refugees and rehabilitate
them. N |

One criticism was advanced and 1t
was said that Sheikh Mujibur Rahman
was responsible for all these troubles
i1 East Bengal. Thig is no time to
1y who 1is responsible for these
coubles, but 1n order to remove some
»f the misapprehensions I may res-
pectfully submit that 1if there be any-
body who has been responsible for
all these troubles 1n Bangla Desh, 1t
was Yahya Khan himself. Sir, possib-
ly in the history of mankind there
has been no ruler at all who has killed
as many people as Yahys Khan has
done, and so many of his own people,
not enemies; unarmed, nnocent peo-
vle he hag killed and so many people
he has uprooted Was it not Yahya
Khan himself who declared “I am go-
ng to transfer power to civilian
hands”? Was it not Yahya Khan who
fixed the election and said “After the
election I am going to hand over
power”? In that election Mujibur
Noehman and his party captured as
rany as 167 out of 169 seats and the
two indensndent candrdates who won
vient to Muitbur Rahman and said
“We are also following you” There
fore Sheikh Muiibur Rahman was the
indisputed leader of the entire Fast
Rengal and after the elections this
Vahya Khan came to Rast Bengal and
Aeelared that Sheikh Muiihur Rahman
was their next Pririe Minister of Pak.
istan  After all this a date was fixed
for the meeting of the National As-
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took place. Can 1t be said with any
seuse of reason that Mujibur Rahman
was 1esponsible? He was responsible
because he led tie entire population
of East Bengal. Therefore, 1t anybody
had any respect for democracy, Mu-
nbur Rahman shculd have been made
the Prime Minister of the country. It
‘here was any bevtayal in this matter,
the betrayal was by Yahya Khan. If
anybody has disintegrated Pakistan, if
anybody has killed Pakistan, certain-
ly 1t was Yahya Khan who killed Pak-
istan. I have my grave doubts whe-
ther Pakistan can again be revived
ani re-integrated 1 have my doubts
about that Anyway time alone will
show that But in India we have to
ee to our own future. Therefore,
without any per: to our administra-
tion and economy we must find 3 way
out  With these words 1 conclude.

SHRI N. G GORAY: Mr. Vice-
Chairman, this 1> not the last time
that we shall have debated this par-
ticular 1ssue jn this House because I
am more than certain that when the
Foieign Minister returns from his
odyssey the House will discuss this
problem once more In spite of all
the emotion, sympathy, solidarity and
anger that were expressed here I can-
not but feel that we are settling down
mito a rut  All of us agree that a
great tragedy is taking place in Ban-
gla Desh. Al of us are agreed
that justice was on the side of Mujib-
ur Rahman All of us are agreed that
what Yahya Khan 1s doing is nothing
less than genocid= AIl of us are
agreed that it 15 a staggering burden
that India has to carry, and it will not
be possible for India to sustain this
burden for long., All of us are agreed,
again, that the refugees must move
back  Sir, almost 3ll of us are un-
animous in holding that the refugees
will not go back 1nless conditions are
created which are favourable to them
that is, unless tte forces of Yahva
Kt an go back and the forces that have
been supporting Mujibur Rahman be-
come victorioug or are in 3 position to
assert their authority So far as the
international community is concerned

[ 15 JUNE 1971 ]

Drscussion 230
there also the contours of their policy
ale fairly obvious. A couniry lke
Cnina has not only supported Yahya
Khan but they have threatened that
it India were to intervene, they will
alco come down heavily on India.
Russia gave a very stiff note through
Mr Podgorny. But afterwards it
seems that when Mr Kosygin wrote
the second letter, he had also second
thoughts. And so far as France, Eng-
land and America are concerned, they
have decided to help Pakistan, they
have decided not to stop their aid to
Pakistan So far as the majority of
the Muslim countries is concerned,
they have chosen to remain silent.
Therefore, India is left alone And it
15 between India and Pakistan that
the problem has to be solved This is
the sum and substance of all that has
tiappened since 25th March

Sir, I was greatly heartened as all
the Members here must have felt
Jeartened when unanimously —we
passed a Resolution expressing our
sympathy, not only expressing our
cynipathy but also declarmg our soli-
darity and expressing the hope that
the objective for which Mujibur Rah-
man and his followers were struggl-
ing would be crowned with success.
To me, Sir, 1t appears that that was
a commitment on our part. Here
therefore the question 1s whether we
want to stand by that commitment or
whether that commitment 1s gradual-
ly getting eroded My fear ig that
the erosion has started When last
lime we debated this issue I raised
thi« particular question as to what
was meant when the Prime Minister
uttered these words ‘‘political solu-
fion”, If political solution means that
Yahya Khan’s authority will prevail
in Bangla Desh, then we may as well
as admit that there is no futuré€ for
these 55 million refugees They will
be with us And T suppose that it
will be better and more prudent on
our part to begin to think in terms of
settling them here So far as I am
concerned, I feel that no Government
can cope with this problem I am not
in a position to accuse my friend, Mr.
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Khadilkar, who happens to be the
Mimster of Labour and Rehabilitatio:
yust now, or even the Government as
a whole and say that they are not tak-
ing sufficient care of the refugees
sir, I ean very well 1magine myself in
tneir place. How 1s 1t possible to cope
w.ih 50 lakhs of refugees? Is 1t pos-
cible? It 1 such a tremendous prob
lem that even 1if we were to spend all
oui resources, 1t will not be possible
for us to do it Therefore the only
alternative 1s to see it that the refu-
gees go back and they go back as
early a, possible How do they go
back? Therefore, the answer to that
question 15 that we make 1t possible
for them to go back and if ‘by making
possible’ means Jeclaring war, going to
a war, intervening by force, whatever
it may be, we will have to take that
risk. Otherwise, on both sides thete

is a crisis

Sir, President Yahya Khan is not a
mad man though 1t appeared to be
like that when he tried to crush Sheikh
Mujibur Rehman But there is a
method 1n his madness There are
two or three objectives One is to
liquidate the entire political leader-
ship of Bangla Desh. The other is to
liquidate the intelligentsia. The third
is to liquidate the Hindus, and the
fourth is to hquidate the economy of
India India 1s going to be economi-
cally crippled. I have no doubt about
that Though the Finance Minister
has provided Rs. 60 crores, it is
chickens’ feed when we look at the
problemm Therefore., 1 feel that it 1s
not for the Labour Minister at all to
reply to this debate It is for the
Prime Minister She hag been there
twice or thrice

SHRI THILLAI VILLALAN: That
is why she has come.

SHRI N G GORAY: I am happy
she has come 1t is for her to tell us
and to the whole country how we
intended to solve this particular prob-
lem So far as I am concerned, I am
one with all these hon’ble Members
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o this side of the House as well as
on the other side of the House who
nave suggested that nothing short of
wer aad 1ntervention by torce, if
| ecessary, 1S going to solve this prob
lem. There 1s no use trying to avoid
these 1ssues The issue 1s either we
try to abso b the refugees, which 18
impossible, or we iry to wage a war
which 1s the only course left open so
t1a.1cn see

SHRI M M SUR (West Bengal).
Mr  Vice-Chawrman, S, Members
have spoken before me about the ex-
ient ot trouble that we have about the
refugee. coming from Bangla Desh
and theiwr sufferings, and what 1s 1n
siore for us in future. With the food
Jliortage facing Bangla Desh the prob-
lem may become manifold. It appears
that gbout 10 per cent. of the popula-
tion of Bangla Desh are already in
this country There may be ano.her
10 per cent on the way, and another
b per cent might have been killed.
Therefore, 25 per cent of the popula-
tion of Bangla Desh has already been
uprooted because of this trouble cteat-
ed after the election of Sheikh Muji-
bur Rehman We have to find out
our dutles, what should we do now?
t 1s no use crymng over spilt milk
What has been done :1s done. But
what are we to do next? We are try-
g to find out g place for them 1n
the different States So far we have
none who has refused But the popu-
lation in every State has increased
and also landless labour. If we just
thrust upon them a big number what
cre they going to do Now you pro-
pose to put 50,000 of them in one
place.

Even 1n a prosperous sub-divisional
town the population is hardly 30,000
or 40,000 Only 5 few years ago many
district towns even did not have a
population of 50,000 And what that
population constitutes in g sub-div.-
sional town? There 1s Civil Court,
Sub-Judges, Munsifs and pleaders.
There are Magistrates’ courts There
1s the SDO and Deputy Magistrates.
There is all this paraphernalia We
are putting 50,000 people of Bangla
Desh at one place without any hope
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of their rehabilitation. What are they
going o do? Think of g sub-division-
al town which comprises of 10 sq.
miles. It has all kinds of population-
rickshawallahs, barbers, washermen,
teachers and so on. Therefore, if we
have to rehabilitate 50,000 in one

place, we have to think of an entiref

population of a sub-divisional town.
But it appears at present that we
have to stop further influx of refugees
by propaganda or by other means.
We have to tell them by radio that
those people who have come are not
being properly rehabilitated and if
more people come, it will just be a
mass graveyard. The border of West
Bengal has to be safeguarded. Even
small places, small villages are over-
crowded and soon Calcutta will be-
come overcrowded. So, if we do not
take steps to prevent further influx
of refugees from Banga Desh and
make some arrangements for those
who have already come from Bangla
Desh, the entire area will be just a
great graveyard. Therefore, we have
to consider what we have to do. We
have made a mistake. We should
have taken other steps. But the
question now is what we should do
next., We have to take firm steps
so that the catastrophe may be mini-
mised. Thank jyou.

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): Mr. Vice-Chairman,
Sir, T fully share the deep concern
expressed by almost all the hon.
Members who have participated in
this debate on the current situation
arising out of the liberation struggle
in Bangla Desh as well as the influx
of refugees. But I was a little sur-
prised and puzzled that among quite
a few of them who are in public life
and who are watching current events
here as well as abroad, there is a
certain amount of pessimism ahout
the strategy that is being pursued by
the Government of India while
dealing with this problem. Only a
few days back I happened to be in
an ILO meeting where a number of
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Ministers and Secretaries of several
governments were piesent.

{MRr. DEPUTY CHAIRMAN 1n the Chair]

And I had an occasion to discuss this
problem with them, not directly on
a political level, but I would say on
a semi-political level, I must say
that one and all, of course, with a few
exceptions, highly appreciated the
restraint that the Government of
India exercised while dealing with
the situation. Not only that, many
of them have confessed {0 me that in
a situation like this, when the influx
of refugees is daily growing and
going up to five million or up to six
million—and perhaps, it might go,
according to Western press, up to
eight million even...

SHRI PITAMBER DAS: Is the hon.
Minister intervening or is replying to
the debate?

SHRI R. K. KHADILKAR: I am

intervening. The Prime Minister
will reply.
So, the Western press has now

correctly started saying...

SHRI K. CHANDRASEKHARAN:
Are you dependent on the Western
press even with regard to numbers?

SHRI R. K. KHADILKAR: ... that
these are not simply refugees, and all
the leading papers are calling them
‘war refugees’. It is a good nomen-
clature, a good description of the
present situation given by the Wes-
tern press.

SHRI CHITTA BASU: It is not a
question of what the press calls them.

It is a question of the Government’s
attitude.

SHRI R. K. KHADILKAR: Have a
little patience. You are impatient
with the situation and impatient
with the reply also.
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So, as I said, I had an occasion to
discuss this matter with many of
them who hold responsible positions,
but not directly concerned with the
shaping of the external policies of
these governments. They also recog-
nized, which we should also recog-
nise, that after the Second World
War—because we discussed this mat-
ter in depth—a certain status quo, .

SHRI ARJUN ARORA (Uttar Pra-
desh): Where did you discuss?

SHRI R. K. KHADILKAR: Mr.
Arora, have some patience,

SHRI ARJUN ARORA: Give us
full information,

SHRI R. K. KHAADILKAR: They
recognised that after the Second
World War Though here might have
been some skirmishes or some erup-
tions, broadly a certain status quo
in international relationship has been
established. And ip exceptional cas-
es when there are situations like the
one in Bangla Desh where liberation
struggle. . .

5 P.M,

SHRI ARJUN ARORA: Wonderful
theory. Sir, may I inform him that
after the Second World War there
has been a day free from that some-
thing which he calls skirmishes?
Wars have been going on. The Viet-
nam war is on,

SHRI R. K. KHADILKAR: Am I
not conscious of the Vietnam war?
The honourable Member need not
remind me of the Vietnam war or
what happened in Suez Canal. In
such a situation whenever 1 discuss~
ed this part of it, I have come to the
conclusion that a certain fatalism, a
certain pessimism, is expressed about
the course of action that we are fol-
lowing which unfortunately I do not
share. Why do I not share it? It is
because if, as Mr, Krishan Kant put
it, as if it were the “hour of truth”,
then we should have told the world
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before we act. We had acted at a
particular moment, the world capitals
were not aware of the situation pre-
vailling here. That is number one.

SHRI N. G. GORAY: He was com-
pletely fooled if the world capitals
were not aware,

SHRI R. K. KHADILKAR: And
now when we put forward a plea
that a situation should be created on
the other side of the border so that
the refugees could return, they very
well appreciate and everybody feels
concerned. But, as I said earlier,
that concern has some diplomatic
lIimitations. Therefore, T must make
one thing clear. I do not share the
pessimism expressed here. This is a
particular strategy that has been
adopted and my personal feeling is
after this discussion it is going to
bear fruit. I am quite optimistic
about the outcome. So far as refugee
problem is concerned, there is another
practical aspect. Many Members have
quoted certain figures. Some Mem-
bers said that certain States are not
prepared to take the refugees. Some
Members said that this is not being
considered as a sort of national prob-
lem by all the States. But so far
a3 Tamil Nadu is concerned, we had
never made a request that they should
take some refugees.. .

SHRI KALYAN ROY: Why? Are
they any independent States? It is the
duty of the Government of India to
send the refugees wherever they
want to. XY the DUL¥ Dum airport
the refugees could not leave because
the States refused to take them,

SHRI R. K KHADILKAR: In Bihar
and Orissa we are now setting up
camps. I will give you figures about
camps. The idea was we should not
give an impression to the refugees
who have come to India—that we are
making a sort of permanent arrange-
ments for their settlement in India.
Therefore, the Home Ministry is not
only screening them, but under the
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Foreigners Act all steps are taken,
and they are also registered; to this
extent we have taken precautions.
Now, some Members said something
about Dum Dum. I know about the
Dum Dum position. T would like to
give some of the figures as to what
is being done about camps, of course,
with the aid that some friendly coun-
tires have given us. Even then it
will take some time to shift the refu-
gees particularly from West Bengal
and Tripura...

SHRI M. S. GURUPADASWAMY:
I want to know from the Minister
how much help we have so far receiv-
ed. Can he give the figures?

SHI R. K. KHADILKAR: If you
want, I will give the figures just now
So far as help is concerned, the total
amount of foreign assistance actually
received or offered so far amounts to
Rs. 30 crores of which cash contribu-
tion accounts for only Rs. 1 crore.
The other is material help.

SHRI ARJUN ARORA: Please give
the aid actually received and not
promises of aid,

SHRI R. K. KHADILKAR: If the
hon. Member wants these figures, I
am prepared to submit them to the
¥oused I said it & about Re 30
crores.

MR. DEPUTY CHAIRMAN: He
wants the information on aid actual-
ly received so far; and not what is
likely to be received,

SHRI R. K. KHADILKAR: Some
are promises, it is true. But major
things have rearhed and others are
reaching. Some medical aid and sup-
plies from World Health Organisa-
tion and World Red Cross are to be
lifted from Geneva. Arrangements
are heing made in a phased manner
to lift them. They are in our nos-
session, They are actually handed
over to us and we are making arran-
gements to 1ift them. Therefore,
promises jn hand are round shout
Rs. 30 crores worth and one crore
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has come in cash, I would in this
connection mention that so far as sup-
plies of the nature of medicines, baby
foods, special type of food for women,
children, pregnant women and old
women and other things are concern-
ed, we have received enough. We
have contacted international agen-
cies and 1 have discussed this prob-
lem with them. We are really in
need of shelter material. We are
emphasizing this aspect because so
far as Cholera is concerned, it has
been brought under control and we
have enough material and local doc-
tors to handle these cases. Therefore,
no more doctors are necessary. What
we need now is certain supplies of
roofing materials as well as other
promised things. When 1 attended
the meeting of the Food and Agricul-
ture Organisation, 1 was promised
certain things and they have already
sanctioned three millions.  Another
three millions are being sanctioned
and it might reach upto ten millions.

AN. HON. MEMBER: Millions of
what?

SHRI R. K. KHADILKAR: We will
get food or whatever we need out of
that.

AN HON. MEMBER: Out of what?

SHRI R. K. KHADILKAR: Three
million dollars. Whatever we need
will be supplied to us. Another three
million is being sanctioned. It might
reach 10 million ultimately. So. that
is also being done. My hon. friend
raised that issue. Medical supplies,
baby food, etc. we have got enough
stock. What we need is shelter mate-
rial and some transport also. That
i coming forward.

SHRI MAHITOSH PURAKAYAS-
THA: Willl the hon. Minister give
some information about the relief
materials lying at Dum Dum ajrport?

SHRI R. K. KHADILKAR: This is
not correct. We contacted our office
in Calcutta through TELEX and our
Additional Secretary Shri Luthra has
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given this information. Excepting

one consighment that came last night,
everything has been removed. Even
this was to be removed, but intima-
tion was not received in time. This
propaganda is not correct. I am in
constant touch with the Dum Dum
airport through our office in Calcutta.

SHRI ARJUN ARORA: Is he in
touch with his officc here? That is
the problem.

MR. DEPUTY CHAIRMAN: He is
in touch with all offices in the coun-
try.

SHRI ARJUN ARORA: Sir, the
news is that some vaccine received
from abroad was le[t exposed to the
sun at Palam airport for more thon
24 hours. That is the news which
hag wppeared in Delhi papers and 1t
has not yet been contradicted.

MR. DEPUTY CHAIRMAN:
there not be any interruption.

SHRI R. K. KHADILKAR: If such
a thing has happened, the hon. Mem-
ber should bring it to my notice. To
my knowledge, it has not happened.

Let

So far as dispersal of refugees is
concerned, we wanted to settle them
as far as possible in near about
camps. There is great pressure parti-
cularly in Tripura area. Just now
the Tripura population is 14 lakhs
and there are 9 lakhs of refugees
there. Similarly in  West Bengal
there is a great pressure. So, what
we have decided, I will tell you now.
Some figures were quoted and I will
give you the figure of the 12th June.
That is the latest figure that I have
got. Some people said, some hon.
Memhers made 5 statement, that the
influx is rising. That is not correct,
because something has appeared in
the papers that the influx is growing.
The latest figure, that is, of the 12th
of this month is; 57, 67. 172 and out
of that I must mention in Bensgal
camps and outside together: 43,65.418
and in Tripura: 9,55,264. These are
the figures that I have got, as we
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have collected and we get informa-
tion daily and after collecting from
all the centres, we get this informa-
tion,

Regarding dispersal, I would like
to give some information, because
some questions were raised as to what
is being done. In this regard, we
have decided to shift about 8 lakh
refugees from the border States to 16
Central Camps—that is our decision—
and in the neighbouring States of
Madhya Pradesh, Uttar Pre esh,
Bihar and Orissa. These camp will
be managed Centrally and there will
be ex-Army Officers to control them
so that the entire atmosphere will be
kept under check and there won't
be any burden on the States.

SHRI KALYAN ROY: The social
workers of West Bengal are there to
look after them.

SHRI CHITTA BASU: Can you
please indicate the time by which this
dispersal will take place?

SHRI R. K. KHADILKAR: As I
said carlier, shifting has started. Ycu
can imagine how it works, For insz-
tance, we have made arrangements
for taking 600 by two Russian planes
and 4,000 by special trains every
day.

AN HON. MEMBER: By what”

SHRI R. K. KHADILKAR: Ev
special traint, It is a problem of
distance. How can we cope with i¢?
But we are making arrangements like
this every day. They are being
shifted. Then, | y the other plarz
about 30C refugees from Tripura wiil
be taken to Assam every day, in four
American pianes, to be housed in ti:
iemporary camps  These arrange-
ments are being made. So, as I -aid
earlier, when we lock at the mer:
figure of nearly =ix millions, even if
we decide to shift, as we have Jecid..
ed, to camps ou'side Bengal and in-
side Boenpal ay well as Assam and
Tripura and As:am-Meghalaya border
to relieve the nressure that is rather



241 Short Duration

unbearable for the Tripura area, it
will take some time. Therefore, as
I said, everything is being done to
shift them and make all arrangements
for their general comfortable life
within limitations.

So far as the food problem is con-
cerned, we have one depot at Gauhati.
Now, some shortages were feit in
Tripura. Because of these planes, now
the supply position in Tripura has
considerably improved and eased and
I am very glad to say this. About the
other matters that may arise from the
political angle, if at all any other ic-
formation is called for I am prepared
to give.

! ST TATE AYL (AT )
TZ W Fo Udo Flo #F INGfed W@
g GRS AT, 99 & JH AT Far
Dfax

T SnEEst garT awy ;- oifadr da
ar grew fufaees aamd a1 suter w=wT
g

SHRI R. K. KHADILKAR: Now,
with this matter I will briefly deal.
He met me yesterday. He met me 1r
Geneva and his efforts are, as 1
could understand it—and he islikely
to meet me again tomorrow—1o create

.» conditions for the return of the refu-

gees. He gave me some information,
because he was in East Bengal also,
that is, Bangla Desh, about the state
of reception centres and other things
and to my mind, it appears that he
is making a sincere effort to see that
conditions improvc so that the refu-
gees would return and return with
a sense of confidence and assurance
of safety. How far he will succeed,
I cannot say, because his Assistant is
here and both of them met me here
and in Geneva also and they are in
constant touch with me. The United
Nations Refugee Organization, with
the Central Office in Geneva—there
are other offices also with whom I
had a daily contact while I was there
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—promised to do everything possi-
ble. But in the end they also men-
tioned to me—I must confess—that
in view of the immensity of the prob-
lem unless some solution is found,
merely from humanitarian considera-
tion whatever help they give would
not be enough.

With these words, I conclude.

SHRI ARJUN ARORA: This U. N.
High Commissioner generally appears
to have succeeded with Mr. Khadilkar.
But will he please tell us whether
the UN. team which visited this
country earlier, has submitted its
report to the U.N., and wheéther a copy
of that report has been made available
to the Government of India?

SHRI R. K. KHADILKAR: It was
made available, That report was
very brief because it was a prelimi-
nary report. They explained to me
that in this situation they could not
cover the entire ground because it
needs further study.

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): I am glad
that my colleague, Shri Khadilkar,
has been able to satisfy the hon.
Shri Arjun Arora.

Sir, I had not cxpected to intervene
in this discussion because we have
made our policy very clear. I was
rather astonished to hear from one
of the Members that our policy is not
clear. I think our policy is quite
clear. I am astonished at the lack of
confidence in our people of our coun-
try, which our Members are constantly
displaying. Are we citizens of a
great country? Are we citizens who
have confidence in ourselves or not?
Listehing to this debate it seems to
me that this is a far more important
question than the question of whrat s
happening to the refugees from
Bangla Desh. Because if we have no
confidence in ourselves, it doesn't
matter what we say, we will not be
able to implement it.
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I speak here with a tremendous ron-
fidence 1n my people and in my Gov-
ernment. I have no doubt at all that
we can face the problem which has
come upon us, What does this mean?
Does 1t mean that no retugee will
suffer? It cannot possibly meap that.
When any country has to face a large
influx—not an influx over a long
period, but a sudden influx within a
few weeks, of nearly six mgllion
people—it 1s not a joke; 1t 1s not a
small thing. I would lhike to know
from hon. Members Do they know
any country in the world which has
faced even one-tenth of this situation
before? It 1s very easy to sit in this
House and just eriticize and criticize
instead of trying to assess the real-
ties of the situation. If even ten thou-
sand refugees arrive in any European
country, the whole Continent of
Europe will be afire, all the news-
papers, the Governments and every-
body will be aroused. We are trying
to deal with nearly 6 million Fuman
beings who have fled from a iegion of
terror, who have come wounded, w.th
disease, with 1llness, hunger ana
exhaustion, And they have come to
our country, which 15 one of the
poorest 1n the world. We ceitainly
have the fullest sympathy with these
war evacuees or refugees, or what-
ever you would like to call them.

We are going to do our very best
to look after them. Even if we have
to sacrifice, even if we have to go
hungry, I hope the hon. Members
will be the first to initiate a move-
ment of missing a meal. But at the
same time we have to see that owr
own poor people do not szuffer, do not
die, We have a double responsibility:
a responsibility to our people and a
responsibility to our friends from
across the border.

One hon. Member spoke of oul
taking a bagging bowl to  other
countries, Sir, I am not in the habit of
begging. I have never begged. I am not
begging now And I have no intention
of begging. If our emissaries go from
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this country to other countries, they
are not speaking with a voice of weak-
ness, they are not begging. We are
sending them because this 1s an inter-
national responsibility, And we are not
going to let the international commu-
nty get away with it. They cannot
avoid their responsibility. They may
give help, or they may not give help
But they will certainly suffer from the
consequences of whatever happens in
this part of the world, We must put
this problem to them in 1its proper
perspective We certainly want help,
and the more help we get, th better
we shall be able to look after the 1e-
fugees. But so far this help has been
pltiable 1n proportion to what 1s needeg
1t 1s about one-tenth of what 1s actual-
ly needed so far as we have been able
to assess. I hope that this help will
increase, This 15 very important
from the point of wview of saving
lives, of giving better nourishment to
children and of giving better treat-
ment to those who are suffering from
cholera and other diseases. But the
point 1s not the quantity of help. Our
appeal 1s even more 1mportant {rom
the point of view of putting this
problem in perspective. What are
we concerned about? We are co.
cerned about the lives and the com-
forts of the refugees, but we are even
more concerned about the problem
of democracy, the problem of Human
Rights, the problem of human digni-
ty, which have now been brought inte
focus before us and the whole world
I such a poignant and heartrending
manner. And 1f our representatives
have gone, whether they are Mem-
bers of the Councill of Ministers,
whether they are non-official pec-
ple o1 other people, 1t 15 with this
end 1n view, namely that all the
countries should be told about the
reality of the situation, I think that
our efforts have succeeded in this in
some measure, Today the world press
1s reacting more  sharply and 18
devoting greater space to this ques-
tion. I think that we have had some-
thing to do with this changeof atti-
tude. So, we should not sneeze at all
the efforts that are being made. As I
said on a previous occasion I can
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understand the emotionalism and the
sense of sorrow and of helplessness
which hon Membters and many peo-
ple outside feel It 1s underztand-
able and I sympathise with it But
1t should lead us to something moic
It should not lead us to a dead end, tc
a feeling that nothing 1s being done,
that nothing can be done and that we
are going to be engulfed We are
bearing a tremendous burden and as
I said—I do not know whether the
word 1s parliamentary or not, if 1t 1s
not please strike 1t out, Sir—as I
said 1n my meetiigs with the pecple
even 1n the camp> where I had gune,
we will have to go through hell to
meet this situation But I have no
doubt that we can emerge, and we
will It will hwt us 1In many ways,
economically and 1n other ways, bat
we will get through i1f we have the
courage, the determination and the
endurance I personally believe that
our people do haive these qualities
and therefore we will be able to
handle this situation But it cannot
be done no cheaply either as regatds
the financial effort or the physical
effort The effect may hurt all sec-
tions of the people, all along the
line It may even effect some of our
essential programmes But this 18
something which we cannot avold
because, as 1 have said on an esarlier
occasion, what happens 1n Bangla
Desh wil] have an mmpact on India We
are concerned with the general ptin-
ciple of democracy but we are more
concerned here because Bangla Desh
1s so close to ow border that its im-
pact will be very much greater than
if such a thing hag happened mn a
distant place

My colleague just now mentiched
about the much publicised reception
centres opened by the West Pakistan
Government in Bangla Desh I do
not know what these reception cen-
tres are going to do So far nobody
has returned from any of our refugec
camps except a small number—
about two thousind—who are report-
ed to have gone back from a pait of
northern India for varlous 1eas3ons
which had nothing to do with the
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opening of the reception centres in
East Bengal

So far as I remember, 1t was Shii
Goray, or may be one of the othe
hon Members—who asked something
about what we meant by political set-
tlement I think he will excuse me, he
has put rather an extraordinary -
terpretation on that word Doeg he
for a moment believe that we would
accept a political settlement  which
means the death of Bangla Decoh,
which meang the ending of democracy
or of those who are fighting for their
rights? India could never accept
such a state of affairs When we talk-
ed of political settlement, we meant
that g political settlement must be
arrived at with those people who are
today bemng suppressed I am not
expressing a view whether such a set-
lement 1s possible or not, but clarify-
ing what we have said at an earlier
stage If 1international  pressure
through whatever means available to
the big powers and to other ~ountries
were exerted, I think that a political
settlement would have been possible
at an earlier stage Now, of course,
with each passing day this possibihity
becomes more remote

We are looking after the refugees
on a temporary basis We have no in-
tention of allowing them to  settle
here nor can we allow them to go
back merely to be butchered

SHRI M S GURUPADASWAMY
May I know what 1s the implication
of that statement?

SHRIMATI INDIRA GANDHI, One
hon Member said something about
China having become free after us
I have not quite understood what this
means So far as I know, China has
not been under foreign rule in the
way that we have been It has al-
ways been a free country It 15 true
that earlier on 1t did not have a com-
munist government, and now t has
one But 1t was a free country ali
along

There 1S 3ome confuston 1n the
minds of hon Members whether refu-
gees are being removed or whether
they are to be kept where they are
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It is not easy to be clear on this mat-
ter because of the magnitude »f the
problem. Even if we want to re-
move the refugees, it is physically
not possible to do so. Each train
carries about 1,200; or it may be a
little more. But with the best will
in the world we can only move a
small portion of them., We are trying
to move them specially to land which
belongs to the Central Government in
different States but it is not an easy
matter to do and however we may try
to move them there still will be a tre-
mendous burden on the States where
they are today. And specially as you
must have heard from Shri Khadil-

SHRI KALYAN ROY: You are
depending only on railways. Fleets of
trucks may be used to shift them to
other places.

SHRIMATI INDIRA GANDHI: We
have used trucks; we are using
planes; we are using railway trains;
we are using goods trains. But with
all that— they are six million peo-
ple—you cannot remove them easily
or quickly.

In this country we have a shortage
of practically everything which they
need. We have a shotage of tar-
paulins; we have a shortage of cor-
rugated iron sheets; we have g short-
age of every possible thing you can
think of. We have tried to round up
these items from every part of the
country; we are rushing them to the
camps. But no matter what we do—
I am sorry to say—we cannot keep
the refugees on anything remotely
resembling comfort because of the
nature of the problem. And I am
glad to say that wherever I have been
the spirit in these camps has really
been magnificent. They are living
under extremely difficult conditions
but they understand and appreciate
our difficulties, So, we hould con-
tinue to try and do our best but we
should always keep in view the long-
term aspect of the problem and spe-
cially the aspect that it will mean
iremendous hardship for all of wus
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and for wour people. We must all,
as leaders or members of  political
parties, as citizens of this country pre-
pare our people for this period of
hardship because without it we can
neither help the refugees nor deal
with the larger problem. This
House has always shown a great
deal of understanding. I know that it
I3 necessary from time to time to
have an opportunity to blow off
steam and to work off emotions.
This is natural and understandable
but when all is said, I am grateful to
the House for the understanding it
has showed and for the cooperation
which it gives. Thank you.

MESSAGE FROM THE LOK SABHA

Tue BeNcAL FiNance (Sares Tax)
(DELHI VALIDATION OF APPOINTMENTS
AND PROCEEDINGS) BILL, 1971,

SECRETARY: Sir, I have to report
to the House the following message
received from the Lok Sabha signed
by the Secretary of the Lok Sabha:

“In accordance with the  pro-
visions of Rule 96 of the Rules of
Procedure and Conduct of Business
in Lok Sabha, I am directed to en-
close herewith the Bengal Finance
(Sales Tax) (Delhi Validation of
Appointments and  Proceedings)
Bill, 1971, as passed by Lok Sabha
at its witting held on the 14th
June, 1971.

2. The Speaker has certified that
this Bill is a Money Bill within the
meaning of article 110 of the Con-
stitution of India.”

Sir, I lay the Bill on the Table.

MR. DEPUTY CHAIRMAN: The
House stands adjourned till 11 A.M.
tomorrow.

The House then adjourned
at thirty-one minutes past
five of the clock till eleven
of the clotk on Wednesday,
the 16th June, 1971.



